187 Motion of Thanks

The House reassembled after lunch
at two of the clock Mr DEepPUTY
CHAIRMAN 1n the Chair

MOTION OF THANKS ON THE
PRESIDENT'S ADDRESS— Contd

SHRI NIREN GHOSH (West Ben-
gal) Mr Deputy Chairman, Sir, how
shall 1 term the Address of the Pre-
sident?

SHRI NAGESHWAR PRASAD
SHAHI (Uttar Pradesh) You should
storm the Address of the Piesident

SHRI NIREN GHOSH  Sir, 1t 1s
* ok * ¥ gnpept, trivial, * * antr-
people and anti-democratic * *
Government 1s vamnly t1ying to hide
the blood stains all over 1its body

MR DEPUTY CHAIRMAN Mr
Niren Ghosh, you must be careful
about the words that you use

SHRI NIREN GHOSH Yes [ am
If you want to expunge 1it, you can

MR DEPUTY CHAIRMAN We
will have to go through i1t because
the words that I hear do not lock to
be so varliamentary IR

THE MINISTER OF STATE IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI OM
MEHTA) Those words which are
unparhamentary should be expunged

MR DEPUTY CHAIRMAN That
will be done

Mg NIREN GHOSH There I differ
with you, Sir The bourgeoise land-
lord Government headed bv the ser~
vants of the monopolists cannot but
be 1eactionaiv Only some time
servers and hangeis-on of the bour-
geoise can think otherwise Now
Sir the first point I want to make
1s this This Government does not

** Expunged as ordeied by the
Chair

[ RAJYA SABHA ] on President’s Address 188

believe in democracy, This 1s an
authoritarien Government concentra-
ting 1n 1ts hands all the powers, dives-
ting the State Governments of all the
powers and reducing them to mere
glorified municipal corporations It
1s a Government practised and well-
versed 1n the art of toppling Govern-
ments who are 1n opposition That 1s
wiit la ge over the last few years
Everywheie they have, through bri-
bery and cortuption, purchased Mem-
bers and toppled many Governments
The last perhaps 1s the DMK Gov-
ernment m Tamil Nadu

SHRI OM MEHTA We never tried
to topple the DMK Government,

SHRI NIREN GHOSH TUnder 1its
umbrella 1t has gathered together all
sorts of dubious shady characters A
few goodv-goodys who might be
there are really nobody It has mur-
dered parliamentary democracy in
West Bengal and gradually making
a caricature of election For exam-
pley, for the by-election in Cuttack
Rs 90 lakhs of State and Party funds
have been spent It 1s also an expert
mm election rigging In West Bengal
there was huge rigging all over the
State That 1s a special case Besides
that 1n many other places Govern-
ment indulged 1n rigging Those
complaints were before the Parha-
ment some time back Now the
Piime Minister goes to the extent,
though she has somewhat haltingly
denmied 1t of calling the democratic
opposition traitors Only those who
are themselves traitors would like to
hide their ugly face by giving that
epithet to others Now the Prime
Minister and the Govelnment headed
by her wants to wipe out the Oppo-
sition by wiping out parliamentary
democracy 1n practice I would Tike
to submit that Mr Nehru had set
some store by democratic values,
Shrimati1 Indira Ganhi has none Demo-
cracy 15 alien to her For the last few
months after the last Presidential
Address, a massive repression 1s stalk-
ing the land repression unleashed by
this Government In West Bengal 1n



f

189 Motion of Thanks

Maharashtra, in Rajasthan, in Bihar,
Andhra, Gujarat, Punjab, Haryana
and where not. So this 15 the real
character of the Government. Now
I would like to elaborate on these
points. :

SHRI B. K. KAUL (Rajasthan):
Mr, Deputy Chairman, I would like
to correct Mr. Niren Ghosh., As far
as Rajasthan is concerned, there is
no such thing.

SHR1 NIREN GHOSH: You mean
there is no repression?

SHRI B. K. KAUL: Yes; no repres-

sion,
dia .

SHRI NIREN GHOSH: In a factory
in Kotah 16 workers were killed in
cold blood. ;

i A

DR. K. MATHEW KURIAN
(Kerala): Is this not repression?
He is giving you concrete evidence.

o o
SHRI B. K, KAUL: 1 say this is all
wrong.

MR. DEPUTY CHAIRMAN: Any-
way, you continue with your speech

now.

v a4 T ST, -

SHRI NIREN GHOSH: 1 would
only submit that he does not know
the facts and I am sorry for him,
Now, Sir, things have come to such
a pass that in the Congress Party my
friend, Mr. Umashankar Dikshit, and
nobody from somewhere, Mr. Yashpal
Kapur, and Shrimati Gandhi consti-
tute the real Congress High Com-
mand. Others are show-pleces.

LEADER OF THE HOUSE (SHRI
UMASHANKAR DIKSHIT):I strong-
ly repudiate this kind of false obser-
vations. There is not a vestige of
evidence or even a reasonable cause
for suspicion for such a thing as has
been said, I challenge the hon, Mem-
ber to produce some reasonable evi-
dence for making a wild allegation of
that kind. ' , .

%
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SHRI NIREN GHOSH: Now, Sir,
the shoe pinches.

DR. K. MATHEW KURIAN:
Even Assembly parties are meeting
in Dethi, .

SHRI NIREN GHOSH: Let me
submit before you that since the 1972
elections in West Bengal, 71 of the
communist party cadres have been
murdered by the Congress.

SHRI UMASHANKAR DIKSHIT:
How many have been murdered by
the Communist Party; Marxist?

SHRI NIREN GHOSH: There have
been more murders in West Bengal. . .

SHRI UMASHANKAR DIKSHIT:
By whom? - '8

1 FATT TF  (IAT 93W) -
9% Faa 7 FIT FF 27 wa
HloT, cTRo FI TR AT T4 fFad
AT WIL AT

SHRI NIREN GHOSH: There have
been more murders in West Bengal
during the regime of Shri Siddharta
Sankar Ray.

SHRI UMASHANKAR DIKSHIT:
During the CPM regime?

SHRI NIREN GHOSH: In Dum Dum
and Khardah 1n broad daylight the
Congress hoodlums had taken away
girls and raped them publicly. This
is their character. It has appeared in
the press, in the Congress papers and
it has not been refuted. No contra-
diction even was given. Now, Sir, I
will give you g list. In 73 higher
secondary schools 125 teachers have
been prevented from  attending
schools and teaching students by the
Congress in collusion with police.
Many have been made forcibly to
resign. Four thousand persons under
MISA are being detained in jail and
more than 1,000 belong to our party.
What about those promises they made
that MISA would never be used
against the opposition political
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[Shri Niren Ghosh]

parties? Truth is a thing which they
always by-pass, They cannot em-
brace truth. They deal in falsehood.
Now, Sir, I would like to submit the
list and place if on the Table of the
House .

MR. DEPUTY CHAIRMAN: No, it
is not placed on the Table of the
House. Please continue with your
speech.

w1
o

SHRI NIREN GHOSH: I submit
that all the names and schools have
been given there. If they want, let
them dispute it. (Interruptions), In
Maharashtra, in g certain colony the
Congress shot down workers. Our
party does not exist there, but they
have thought it wise to say that CPM
is involved and they are trying to
stir up trouble there. That is how
they behave. As regards Haryana
teachers here every day they are
being arrested. Those who offer satya-
graha are being kept under custody
before your very eyes and in the capi-
tal itself without food. Where is the
emergency? Not only they do not
revoke the emergency but they utilise
it and DIR. against workers and
labouring people. There is such a
democracy nowhere. In England
there would have been an uproar if
this thing had happened, but here
they merrily continue the emergency
‘when there is no emergency. They
utilise the DIR against the workers
and they are ill-treating the people
of the country. Time and again they
are doing so,

]

Now, I would say what is the basic
policy of this Government? Setting
one people against another, Look at
Andhra. I think it is a crime to
divide nationalities; nationalities are
being divided. Who is doing it? All
.are Congress people. How does it
come about? Under patronage and
encouragement from the Centre, the
‘Mulki Rules and all that. Some Chief
‘Minister made a reference to the
Supreme Court. That reference could
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not have been made without advice
from the Centre, A situation has
been created. And now the car of ;
Juggernaut has been riding rough-
shod over the people there; the CRP
is running amuck and 500 or 1000
have been killed by the CRP. And
anot only that. Women have been
raped; houses have been looted.
Andhra is bleeding. These blood-
stains cover you, the Government of
India headeq by Shrimati Indira
Gandhi, Nothing could be more
crimjnal, more callous, more anti-
Indian. Look at Assam. Who creat-
ed the riots over language there?
The Congress. It is on both sides;
the Congress people did it.

SHRI OM MEHTA: Fantastic,

SHRI NIREN GHOSH: And no
solution has been found for it, The
Prime Minister did not care even to
visit these places but she went to
Shillong or Gauhati but not to those
riot-affected places, in fear. “The
Assamese went against her father.
So, she cannot take this risk.” Are
these words Dbefitting the Prime
Minister? Can she say so? It ap-
peared in the press.

SHRI OM MEHTA: No, no.

AN HON, MEMRER: It appeared
in the papers.

SHRI SYED HUSSAIN (Jammu
and Kashmir): Sir, I object to it.
The hon. Member ftries to put words
into the mouth of the Prime Minister.
I have never seen such a sentence or
such a matter in any paper. Sir, on
a point of order, I want to know
whether a Member can say such a
thing about a leader, whether he can
say such a thing which is not rele-
vant.

SHRI NIREN GHOSH: Let her
come here and I will say befgre her
also,

SHRI SYED HUSSAIN: It is
irrelevant and not refined. I object
to it, I want you tu give us protec-
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tion. On this side we are sitting to
hear refined talk and not this thing,
putting words into the mouth of the
Prime Minister.

MR. DEPUTY CHAIRMAN: If you
are quoting from some nenwspaper,
would you give out that quotation?

SHRI NIREN GHOSH: It appeared
in all the daily papers. I said it at
the Home Ministry Consultative Com-
mittee before the Prime Minister her-
self.

MR. DEPUTY CHAIRMAN: We are
not concerned about what happened
at the Consultative Committee. But
if you have a quotation, say about it;
otherwise, you do not quote it.

SHR1 NIREN GHOSH: The latest
is that some Congress paper wriles
an editorial. Inspired by Shrimati
Nandini Satpathy’s Government, the
Orissa people have gone against the
Bangalee people and in West Bengal—
I want to place this information—
the Chattra Parishad elements visited
the Oriya workers’ quarters ang told
them, “We give you 24 hours notice,
leave.”

SHRI RRAHMANANDA PANDA
(Orissa): This is all wrong.

(Interruptions)

SHRI NIREN GHOSH: ©~Not only
that. The Chief Minister of Bihar . . .

SHRI BRAHMANANDA PANDA: I
strongly object to that.

SHRI NIREN GHOSH: The Chief
Minister of Bihar sz2id that in the
factories of Bihar only the Biharis
should get employment., If that is so,
if in Punjab only the Punjabis are
to get employment, if in Maharashtra
only Marathas are to be there, if n
West Bengal only the Bengalees are
to be employed . . .

(Interruptions)

DR. K. MATHEW KURIAN: You
listen to facts, Mr. Panda,
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SHRI NIREN GHOSH: ... you
break up India then. You are en-
couraging disruption. You are work-
ing against the people. You want to
destroy the democratic movement

(Interruption. We may be
small in number but with all the
force at our command we will fight
against this tendency whether we
succeed or no. In foreign countries,
in England itself there are about 3
lakhs of people of Indian origin. It
is a shame that in India the people
from one nationality cannot find em-
ployment in other States ruled by
other nationalities and thig is encou-
raged by the Congress Government.
What worse can there be against the
unity of the Indian people?

Tt

Sir, coming to food, drought and
agriculture, 25 years after we achiev-
ed independence there are more land-
less peasantry in the country than it
wag ever before. These talks of agra-
rian reform are merely meant to hood-
wink the people and nothing else.
Other countries too faced agrarian
problem, in Korea, in North Vietnam,
in Cuba, not to speak of China. The
agrarian problems were solved within
iwo or three years after the seizure of
power in these countries. But here
after 25 years we have been able to °
produce only poverty, landless peasan-
try and nothing else. There is food
shortage. You are spending valuabte
foreign exchange over imports of food-
grains from America. And precisely
for this reason in Kathmandu shame-
lessly Shrimati Indira Gandhi tender-
ed apology and prostrated at the feet
of the Americans. It was a shameless
spectacle for the citizeng of this coun-
try. That is what you are doing.
Mr. Raunaq Singh gets a number of
licences. He ig the Director of the
Maruti Ltd. It ig reported that he has
given Rs, 25 lakhs to the Congress
fund.

SHRI OM MEHTA: No, Sir. That is
not correct,

(Interruptions).
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SHRI NIREN GHOSH: It is report-
ed that he has clandestinely imported
drawing and design from abroad {for
Maruti Ltd,.... (Interruption). It is
this fellow who is exporting steel tubes
manufactured out of the imported
steel at less than the imported price
of raw steel ... (Interruption). Shri
Raunaq Singh is being given all faci-
lities and being compensated for this
fentastic export. India loses foreign
exchange and for this paltry compen-
sation you are compensating him.
Now Maruti Ltd, has become too hot.
It js rumoured Shri Sanjay Gandhi
would get out of Maruti to save the
Prime Minister tog ...

(Interruptions)

SHRI SYED HUSSAIN: He is mis-
leading the House ... (Interruption)
We have been hearing patiently all the
tirade. This is all nauseating . . .

SHRI NIREN GHOSH: Mr. Raunaq
Singh is doing al] thig for advancing
the cause of Maruti Ltd. In any other
country for this shameless patrcnage,
for this sort of swindling the Prime
Minister would have resigned .

(Interruptions)

SHRI MAHAVIR TYAGI (Uttar
Pradesh): May I, with your permis-
sion, appeal to the Leader of the
House to control his party Members?
Whatever is said from this side of the
House can be duly contradicted. But
to disturb a speech is not a good con-
vention. If it continues like, then I
am afraid, the Treasury Beaches will
also suffer. There must be logic,

SHRI SYED HUSSAIN: I am ready
to defend myself . . .

(Interruptions).

SHRI UMASHANKAR DIKSIIIT:
Sir, the point is this. Deliberately
provocative references, not related te
facts, having nothing to do with the
various important subjects of national
importance which have been raised in
the President’s Address, are being
made. Cock and bull stories are being
regaled here. Even references totally
out of decorum and self-respsct of
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Members of the House are being
made, and we are supposed Just Now _
even to contradict such falsehoods-.#
What We are doing is merely contra-
dicting those stories. He said some-
thing about Rs. 25 lakhs; given by
whom to whom?

(Interruptions).

DR. K. MATHEW KURIAN: Are you
denying the facts about Raunag Singh
who is a director of Maruti Ltd ?

(Interruptions).

SHRI UMASHANKAR DIKSHIT:
We will listen to him, but some deco-
rum of the House has to be maintain-

ed.
5

SHRI NIREN GHOSH: When you
do all these things, is it decorum? It
is degrading for the Prime Minister
to do all those things. She should
resign.

(Interruptions).

MR. DEPUTY CHAIRMAN: Mr.
Ghosh, you have got nvo more
minutes,

SHRI NIREN GHOSH: Sir, T will
never take more time; but I must con-
clude what I have to say, 3

MR, DEPUTY CHAIRMAN: Please
conclude goon.

SHRI NIREN GHOSH: Now, I come
to the new Industrial Policy. What is
this? All the monopolists nave been
given g new birth in the name of joint
sector. In the namg of deciding on
the merits of the case, they have re-
tained all the power in their handg so
that 1f any monopolist did not fully
contribute to the Congress fund, he
would not be likely tg get th= licence.
That is why at the Centre they have
retained those powers. There is no
procedure for giving licence, They
will judge the merits in their chamber,
outside the knowledge and glare of
the public. That is how the new
Industrial Policy will work. And not
only that, in the Plan document, they
say that 30 per cent of the people must



197 Motion of Thanks

suffer curbs on consumption for the
benefit of the other 70 per cent. And
who constitute this 30 per cent? If this
Lower Division Clerk will suffer. On
30 per cent is taken, then even the
the other hand, a sum of Rs. 280 crores
has been sanctioned for giving loans to
the bureaucrats to purchase cars. On
the one hand, they said that public
transport will be encouraged and not
private transport. On the other, an
amount of Rs. 280 crores has been
provided for the bureaucrats to pur-
chase cars. And who will manufac-
ture these cars? Maruti Limited, her
son. This is the picture before us. Is
this a Goverrmrment that India can
boast of? This is the position we
have come to.

SHRI MAHAVIR TYAGI: It is not
Maruti car alone; any car can be pur-
chased. It wag not about Maruti car
alone that was mentioned in the press.

SHRI NIREN GHOSH: 3ir, this is
the economy. Let me give some facts.

MR. DEPUTY CHAIRMAN: There
is hardly any time,

SHRI NIREN GHOSH: In th= Fourth
Plan, external aid comeg to Rs. 4.180
crores; in the Fifth Plan .it will be
Rs. 3,000 crores or so. The total comes
to more than Rs, 8,736 crores. So by
the Fifth Plan, Rs, 900 crores annually
would be spent for debt sevicing, And
they talk of self-reliance! Thev have
opened fertiliser to Tayo Engineering
of Japan. For what purpose? The
FCI and the FACT have got gll the
technical know-how to design and
build the plant. Yet, a Japanese com-
peny hag been invited by this Gov-
ernment, For TISCO expansion, a
Japanese firm has been asked to sub-
mit a feasibility report, whereas
Indian technology is sufficient for this
purpose. Obviously the Japanese firm
will be given the contract on a turn-
key basis. So, there is more foreign
capital, more dependence and 5 slide-
tack from self-reliance. Always lhey
have talked of self-reliance, but they
have gone in for dependence upon
foreign capital, primarily imperialist
capital. They have sabotaged Indian
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technology and whatever there is, is
not being utilised.

Regarding oil refineries, under gene-
ral contracts foreign assistance is be-
ing sought, whereas Indian technology
is sufficient for our purpose. Who is
responsible—the bureaucrats or th~»
Cabinet? Are you agents of foreign
imperialists? By your action you are
sounding the death-knell of the Indian
economy. It is moribund and bank-
rupt already and you want to make it
more bankrupt. And you make the
Indian citizens pay for those debts;
for every dollar two or thres dollars,
for every yen two or thres yens, for
every mark two or three marks, are
taken out of the country. And we are
being made to pay for that. This is
the” position you have come tc. You
are doing all that. I say another
thing. Last night we received a trunk
call, In Raniganj there is a paper mill
where a CITU uniop is recognised for
the last 30 years, more than 90 per
cent are members, the Congress union
has demanded recogrition and they
have calleq a strike. Naturally the
workers did not respond to it. And
all geondas are mobilised from the
Burdwan district, from Asarsol, from
everywhere and there in the presence
of the CRP two or three of our fzllows
have been murdered; the union oftices
have been burnt and looted; party
offices have been ransacked ang more
than 90 people have bean airested
including the MLA whom they dec-
lared to be electad. This is your raj
that is continuing there, This 1s the
latest thing for which I give you the
figures. On any account, in demccracy,
in political raj, in civil rights, in eco-
nomy, in nursing parliamentary de-
mocracy, this Government is totally
bankrupt and now they want to d'vide
the country, brezk the country into
pieces. They think™ their zoncepiion
of unity is this. If the peoples war
against one another und-r their aegis,
under their inspiration, their iron
heel, the iron heel of the Centre will
keep them together. I pose the qus-
tion: If a testing time comes when you
are indulging in these policies, then
India would fall apart . . .
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SHRI SITARAM KESRI: Never.
Never.

SHRI NIREN GHOSH: You gre bar-
gaining for it. No other parly can
bargain for this, So we are bound to
oppose it. That is what you are doing
in this country. Over two hundred
our union offices have been ransacked.
I as a Member of Parliament cannot
visit places covering more than 30 lakh
people, cannot hold any meeting, can-
not give any poster or anyv leaflet in
these areas where more than 50 lakh
veople in Bengal reside And this is
the type of your parliamentary demo-
cracy. You are murdering parliamen-
tary democracy, you are butchering
Parliamentary = Democracy. This is
authoritarian and one person rule.
The people of this country, the people
cf India, will curse this Government
and will pray for the downfall of this
Government.

SHRI BIPINPAL DAS (Assam): Mr.
Deputy Chairman, I thought we were
discussing the President’s Address.
But in the course of discussing the
President’s Address, we have ‘ust
heard a very interesting speech from
my honourable friend, Mr. Niren
Ghosh. Mr. Niren Ghosh delivered a
long talk on Parliamentary Demo-
cracy. 1 hope the he has become a
very late convert to philosophy of
Parliamentary Democracy.

SHR1 NIREN GHOSH: Parlianmen-
tary Democracy has been thrown over
board by the bourgeoisie, What else
is this.

(Interruptions)

SHRI BIPINPAL DAS: I wish wis-
dom had dawned upon him after his
bitter experience in West Bengal and
Kerala. After the bitter experience
in West Bengal and Keraia now they
realise, let us talk about Parliamen-
tary Democracy and try to do some-
thing. (Interruptions). Please have
some patience.

SHRI NIREN GHOSH: Dig you
have any patience when I gpoke?
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SHRI BIPINPAL DAS: When he
was talking about Parliamentary
Democracy, I felt as if the devil was
quoting the scriptures.... (Inter-
ruptions). His talk on Parliamentary
Democracy is something which is
very amusing and very interesting.
He said that Congress had murdered
democracy in this country.

DR. K. MATHEW KURIAN: When
did you join Congress?

SHRI BIFNINPAL DAS: 1 was in
the Congress and 1 went to jail when
you were not there. I was in the
Congress in 1942 when I went to jail

DR. K. MATHEW KURIAN: Then
when did you leave it and why?

SHRI NIREN GHOSH: I was in the
Congress in 1928 ...

.o (Interruptions)

MR. DEPUTY CHAIRMAN: Shri
Ghosh, have the patience to listen to
him.

DR. K. MATHEW KURIAN: When-
ever most provocative speeches come
from that side, we will react
naturally like this.

SHRI MAHAVIR TYAGI: With
your permission, I want to make an
appeal to the Leader of the House,
the Party in power and the House
as a whole. Let us just come to some
agreement that whatever be the
speeches, we shall not interrupt so
that the speakers can go ahead with
their speeches without any disturbance,
Otherwise, if this trend is permitted
to go on, the House and even the
Prime Minister will lose their dignity.
I will, therefore, appeal in all
earnestness to all the leaders of
groups and Parties to control their
members and not to allow them to
cause any disturbance.

MR. DEPUTY CHAIRMAN: I hope
everybody will agree with Shri Tyagi

SHRI BIPINPAL DAS: Shri Niren
Ghosh  said that Congress had
murdered democracy in this country.
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It is not far. It was only three years
ago that nwe all saw the magnificent
functioning of democracy in West
Bengal, when Shri Niren Ghosh’s
Party was in power there. I am not
going to dilate on what they did or
how they functioned or how they
suppressed even their own small allies
and suppressed the workers and
peasants. Ultimately the whole thing
broke down ... (Interruptions). The
answer was given to them by the
people of West Bengal They just
threw them out. And when they were
thrown out by their own people, now
they talk of democracy ... (Inter-
ruptions). Please have some patience.
I did not stand up even once when
Shri Niren Ghosh was speaking. Let
him have some decency to listen to
me, He 1s yet to answer this question.
Whep, the history of democracy in
this country will be written, the CPM
will he :alled upon to answer this
question: Why were they thrown cut
by the people of West Bengal?

SHRI NIREN GHOSH: But where
was the election? There was no
election. You know that?

SHRI BIPINPAL DAS: Shri Ghosh
in the course of his speech, while
condemning the Government and my
Party went to the extent of saying
that Congress Party, even indulged
in raping. May I remind you and
this House and this country of what
happened in Rabindra Sarovar when
Shri Ghosh’s Party was in power in
West Bengal?

(Interruptions)
SHRI NIREH GHOSH: What
happened?
SHRI BIPINPAL, DAS: Well, the

whole of West Bengal and the whole
of Indian women know it....

(Interruptions)

SHRI NIREN GHOSH: It is all
wrong. ...

(Interruptions)
SHRI BIPINPAL DAS: I did not
say anything. I only pose the

question as to what hapened there.
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SHRI MONORANJAN ROY (West
Bengal): Sir, on a point of order,
The report of the Inquiry Commission
that was appointed has come out and *
it will tell the truth..

(Interruptions)

SHRI BIPINPAL DAS: Sir I want®
to tell Mr., Roy and Mr. Ganguli one
thing. Mr. Roy, I have not said
anything. Mr. Ganguli, I have not
said anything. I have simply posed '’
the question: What happened there?
That 1s all . -

b

(Interruptions)

SHRI SALIL KUMAR GANGULI '
(West Bengal): Sir, everybody knows
what happened. Nothing happened..
(Interruptions). If the verdict of the .
Judiciary is not respected, we can do
nothing about it,

SHRI BIPINPAL DAS: Anyway,
the people of India know it well and
we know 1t well. They have said that
the Andhra trouble was started by us;
the Assam trouble was started by the
Congress; and the Orissa trouble has
been started by the Congress.

v (Interruptions) v

SOME HON, MEMBERS: Who else
did it?

SHRI BIPINPAL DAS: It is a
funny story cooked up by my friends
there on the other side. .

SHRI MONORANJAN ROY: You
have sent hooligans there and you
have done that.

SHRI BIPINPAL DAS: Sir, I need
not go into the issues of Andhra or
Assam. I know what happened there.
1 know how a murder took place in
Assam in an area which 1s the
stronghold of the CPM. I know 1it.
A student was murdered by some
people and his body was discovered
seven days later, cut into pieces and
put in a gunny bag! He was murdered
in a place where the CPM is strong.
Now, Sir, the information is given to
you and to the House....

(Interruptions)
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SHRI NIREN GHOSH: One Dass
was murdered and it iz the Congress
people who murdered him and no
inquiry for the last two years!

(Interruptions)

SHRI BIPINPAL, DAS: Sir,
recently, a strange friendship, a
strange marriage, has taken place
between the CPM and the great Orissa
leader, Shri Biju Patnaik
(Interruptions). What is happening
n Orissa and Bengal has been the
‘esult of this marriage between the
CPM and Mr. Patnaik... (Interrup-
tions Sir, I know truth is very cruel
ind I am only stating the facts and I
im nhot saying anything more than
hat. Mr. Promod Das Gupta went
o Bhubaneswar to meet Mr. Patnaik.
What ig this collusion? The whole
rouble in Orissa has arisen out of
his collusion. This is all my sub-
nission.

DR. K. MATHEW KURIAN: Your
“handrajit Yadav also went to meet
omebody,

SHRI BIPINPAL DAS: Mr. Niren

thosh has become very alert and
onscious about the economic well-
leing of our country and he has said
hat the Congress Party has sounded
he death-knell of the Indian
conomy.

DR. K. MATHEW KURIAN: Who
Ise did it?
(Interruptions)

SHRI BIPINPAL DAS Sir, what
appened in West Bengal when they
rere ruling there? Many industries
rere closed down, And what was the
osition with regard to production
1wen?

SOME HON. MEMBERS: All over
1dia industries are closed down now.

SHRI BIPINPAL DAS: Sir,
ustries were closed down and
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production fell. And the most shame-
ful part of it, Sir, was that even the
public sector industries at Durgapur
found it impossible to function because
of the sabotage by this particular
party. Even the public sector indus-
tries could not function. I can
understand if they do something to
the private sector. But the public
sector plant at Durgapur found it
impossible to function...

SHRI MONORANJAN ROY: A
Commttee has given the verdict, which
was appointed by the Steel Ministry,
that its is the bureaucrats and the
Central Government who  have
sabotaged it there.

SHRI BIPINPAL DAS: If any
single party has contributed to the
weakening of the Indian economy
during the last few years, it is the
CPM party and nobody else and I am
very sorry to say that. It is a fact
and you must accept it.

DR. K. MATHEW KURIAN: Your
public sector is helping a monopoly
house.

SHRI BIPINPAL DAS: Sir I think
this is sufficient to answer Mr, Niren
Ghosh. Now let me pass on to the
Address itself. Sir, some of my friends
have said that the President’s Address
is colourless.

SHRI NIREN GHOSH: Sir, may
I seek a clarification?

MR. DEPUTY CHAIRMAN: No.

You have had your say. Please sit
down.

SHRI NIREN GHOSH: After Mr.
Siddhartha Shenkar Ray took over
there, not a single industrial unit has
come up in West Bengal. Some friends
have suggested that the President’s
Address is colourless and uninspiring.
I do not know what these friends
expected the President to say. Did
they expect the President to play jazz
music or tell a romantic story or recite
verses from the Scriptures in order
to inspire some people? Sir, the
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President’s Address deals with the
problems that the country faces today.
He has given an outline of the policies
the Government is pursuing in
resolving these problems. Some friends
may not agree with those policies.
They are welcome not to agree.. But
to say that the President’s Address
was uninspiring or colourless, I do
not think, is doing justice to the
President by making these remarks...

DR. K. MATHEW KURIAN: Ask
your own conscience...

SHRI BHUPESH GUPTA: I under-
stand—subject to correction, of course
—that at least one friend is very
much inspired. ..

(Interruptions)

SHRI BIPINPAL DAS: The
President’s Address is expected to
highlight the burning problems of the
country and to give an outline of the
Government’s policies as to how to
meet these problems and solve these
problems, And 1 think the President
has done full justice in his Address
to highlighting the basic and burning
problems and outlining Government’s
policy as to how to solve the problems.
It is not possible to give details of
these measures that the Government
wants to take. They will come in due
course, If one views the President’s
Address dispassionately, I think one
should be convinced that the President
has done full justice to his Address
by highlighting the problems and
outlining Government’s policy as to
how to solve those problems....

AN HON, MEMBER: What about
implementation?
SHRI BIPINPAL DAS: Implemen-

tation is going on. I am coming to
the implementation part of it.

My Hon. friend, Mr. T. N. Singh,
said that the President has said that
everything is okay, Sub theek hai.
The President has never said this. As
a matter of fact, he started with the
drought problem, which is the most
burning problem just now. He was
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very frank in saying that this was
the burning problem. He never said
that it was all right, What he said
was that we wanted to solve these
problems, this much we had progressed
and this much we were yet to do. And
that he has said very frankly, It was
very unkind of Mr, T. N. Singh to
have said this about the President’s
Address. ..

AN HON. MEMBER: Mr.
Singh is not here....

SHRI BIPINLAL DAS: Mr. Tyagi,
the hon. Leader of the Opposition, i3
here. He will convey this to him.
Mr. T. N. Singh at the end of his
speech said: Let there be cooperation
among all to solve the basic problems
of this country. I welcome this

sentiment, The Government would
certainly ask for cooperation of
everybody, of all parties in this

country, all sections of the people,
in order to solve the problems of this
country. But, Sir, what was the
kind of cooperation Mr. T. N. Singh
talkeq about, when five Opposition
parties decided to boycott the
Address? What was that cooperation?
Was that a gesture of cooperation of
these five parties when they boycotted
the President’s Address at the joint
session? If this is the kind of
cooperation he meant, I am afraid we
will not be able to respond...

(Interruptions)

SHRI MAHAVIR TYAGI: We had
to boycott it because we were treated
and called as traitors and there was
no spirit of inviting cooperation. On
the other hand, the abusive attitude
of your party and the manner it was
conducted. ..

(Interruptions)

SHRI BIPINPAL DAS:
that is not cooperation,

Anyway,

Shri T. N. Singh also talked about
25 years of misrule, and he said that
we were facing these probems and all
that because of wrong policies and

T. N.
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wrong things during the last 25 years.
I wonder what Mr. T. N. Singh meant
to say when he himself was in power
only a few years ago? Why should
he forget that he was also part and
parcel of the administration few years
back, and if something is going wrong
today he is equally responsible for it.
He must not try to escape...

SHRI NIREN GHOSH: We are not
part and parcel of the administra-
tion .

MR. DEPUTY CHAIRMAN: Why
are you interrupting? He is talking
about Mr. T, N, Singh. How are you
concerned?

SHR! BIPINPAL DAS: He will
shout very loud that thig country
must be economically independent,
that this country must be self-reliant,
and so on. The Government agree
with this principle. It is one of our
objectives. We want to be self-reliant.
But when the Approach Paper of the
Planning Commission says that by the
end of the Fifth Plan we hope to
achieve a situation when there will
be no need for foreign aid...

DR. K. MATHEW KURIAN: No,
no. You cannot say that... (Interrup-
tions) . No, No. Don’t show your ig-
norance.

SHRI BIPINPAL DAS: Our Ap-
proach Paper says that we are ftrying
to achicve self-reliance and we have
to be economically independent,

DR. K. MATHEW KURIAN: 1 am
referring to his ignorance. The Docu-
ment does not say that, You must read
the Document. It only promises net
zero aid, but gross foreign aid will
be about Rs. 600 crores.

MR DEPUTY CHAIRMAN:. If Dr.
Kurian goes.on in thig matter. 1 will
be constrained to ask the Reporters
not to take down anything that Dr.
Kurian says during his speech.
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DR. K. MATHEW KURIAN: You
did not stop him when he was speak-~
ing.

MR, DEPUTY CHAIRMAN:. 1 did
not stop Mr. Niren Ghosh either when
he was agking so many things, I am.
asking you to show the same kind
of consideration for him also.

DR. K. MATHEW KURIAN: He
makes absolutely wrong statements.

SHRI NIREN GHOSH: As they be-
have, so they will get it.

SHRI BIPINPAL DAS: 1 was re-
ferring to Shri T, N. Singh’s point.
On the one hand, he talks of achiev-
ing self-reliance. On the other hand,
when the Government also says the
same thing and hopes to achieve self-
reliance by a certain time he says this
is ridiculous. Thig cannot be achieved
Sir, thizs ig a contradiction.

SHRI MAHAVIR TYAGI; 1t is on
account of the faulty manner of the
Government in which they are carry-
ing out theiy plans.

SHRI RIPINPAL DAS: Thank you
very much. With my little intelli-
gence, I understood it to be an exposi«
tion of a gplit mind, a disintegrated
mind. Anyway, take the case of my
friend, Shri Sakhlecha. All these
days before the Parliament met we
had been reading so many things in
the newspapers from the Jana Sangh
side, Kanpur Conference was there.
We expected some new things, But
while listening to his speech, I felt
that hig teeth had been removed or
the teeth had lost their sharpness com-
pletely. Most of the points he talked
about were irrelevant except Andhra
to which I am coming soon.

Now, the main criticisms of the
Opposition Parties are price rise and
unemployment,  Sir, we have never
made a secret of it. The situation is
not very happy regarding the prices.
Yesterday, in the Lok Sabha, the Food
Minister himself placed the facts be-
fore the House. We do not want to
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conceal facts, But we have to lock at
it from two angles: (1) why this sit.
uation has arisen, and (2) what steps
the Government have taken tg meet
the situation, ‘These are the two
things to be considered. Have we for-
gotten the crisis we faced in 1971?
Have we forgotten that the Govern-
ment had to feed, house and clothe 10
aullion people from East Bengal, now
Bangla Desh? Have we forgotten that
we had to fight a war? Now my
friend is a Professor of Economics.
He knows very well that the effects of
a war can continue up to 2-3 years.

Everybody does. Now it is 1973, These
are the after-effects of the situation
that was faced in 1971, We had to
take the responsibility. If we had not
done that you would have accused us,
We have gqone it very well, very com-
petently and very successfully. If you
are not prepared to face the conse-
quences, it will sound unpatriotic and
un-national. We have to face them,
If we are to defend the country by
facing such a big challenge, then we
should be prepared to face the conse-
quences also. We are facing them
and this is only a passing phase; it is
passing out.

SHRI K. P. SUBRAMANIA MENON
(Kerala): If you have to defeng the
country, you have to defend black-
marketeers, you have to defend hoar-
ders, you have to defend profiteers—
however anti-national,

(Interruptions)

SHRI BIPINPAL DAS: WMy friend,
Mr. Subramania Menon might not be
a good economist—I do not know.
But, my friend Dr. Kurian is I hope
Mr, Menon will take 5 lesson from
Dr Kurian and try to know the cor-
rect answer to the problem to which
I am referring.

Apart from the crisis, we have faced
drought, we have faced cyclones, we
have faced floods. Now, does anybody
mean to say that the Government
shoulg *have a policy to stop droughts,
stop cyclones, stop floods? The ques-
tion i whether we have taken some
steps and measures to meet the situa.
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tion arising out of these problems,.
and we have done it. We have done

it and you will see very soon that the

problem will be eased; it 15 only a.
passing phase. We are confident that

the steps and measures taken by the-
Government, which have been enun-ii
ciateg by the President in his Ad-

dress—I am not going into them—will

bring results in a few months; you

will see; and then I will listen to your

speeches,

About tae unemployment problem,
we are very conscious. This House
had debated this subject several times
in the past, and not only the Opposi-
tion but also members of the ruling
party—our owp party—have made cri-
ticism due to the Government and we
had suggesteq measures, And out of
this cumulative thinking and sugges-
tion and advice something is emerging
which is being incorporated in the
Fifth Plan. We have to wait. The
Approach Document has come, The
fifth Plan has not yet come. When the
formulation will be finalised 1 think
the Fifth Plan will be able to suggest
concrete schemes and measures to
solve this problem, Again I should
say, these problems cannot be solved
overnight Rome was not built in a
day (Interruptions).. Time will take
its own course, but measures and steps
have been taken. My contention is,
we have adopted certain policies, we
have adopted certain steps and mea-
sures. They will produce results.
They have already produced wsome
results; we have yet to see the full
results. That is all; that is the only
point. If these policies and pro-
grammes ang measures had ot been
successful and effective, then we
would have been facing a famine today
on g large scale. There is no large-
scale famine in this country; there
is none. Only yesterday we heard
Mr, Gadgil say how the Government
is functioning in Maharashtra, how
the official machinery is functioning
there, how the Congressmen are
working there, how our youth are
working there. We are doing every-
thing possible on a war footing to face
the situation, to meet the situation
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have not said that we have been
00 per cent successful; I have not
3id that. But we have taken mea-
ures, and very courageously with
etermination we have been able to
1ieet the situation, and results are
opming.

Now, many other things thave been
11d. But these are the main criticisms
f the opposition..., (Timebell rings)
...Sir, since you want me to con-
ude—I am getting your gestures—
rere is only main thing to which 1
rill draw the attention of Mr, Niren
hosh. Mr, Niren Ghosh has referred
y planning and all that, Now, Sir,
1 the past our Plans might not have
2ep perfect.

DR. K. MATHEW KURIAN: Failed,

SHRI BIPINPAL DAS: If an econo-
ist says “failed”, I am stunned.

DR. K MATHEW KURIAN: Natu-
ly.

SHRI BIPINPAL DAS: The pppu-
tion of India has increaseq from 33
'ores to 55 crores, Had there been
» successful planning today the
‘hole economy of this country
ould have been ruined completely.

SHRI NIREN GHOSH: The country
d not go down even under the
ritish rule, ang it will not go down
1dey Congress rule,

SHRI BIPINPAL DAS: ] congratu-
te you for your praises of the
ritish rule, I have to congratulate

you because you have chosen 1o
.M. speak so highly about the

British rule, Now, Sir, had the
ang been unsuccessful and ineffec-
ve completely, the economy of this
untry today would have gone to
:ces. It is not so today,

DR, K. MATHEW KURIAN: It has.
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SHRI BIPINPAL DAS: No, it has
not. During the greatest erisis in
1871 after Independence, it has been
shown it hag been proved that our
economy has wtihstood the test, it has
vitality it has strength and it has a
basic strength, Therefore, it withstood
the crisis in 1971. Thece are facts.
No economist, does not matter if he
belongs to the Communist Marxist
party or any other party, can deny
that. Now, I was saying that in the
5th Plan we are trying to correct ou:
past mistakes we are trying to give a
new look, a new base.

SHR] K. P, SUBRAMANIA MENON.
Old wine in new bottle.

SHRI BIPINPAL DAS: No, it ig not
old wine in new bottle. If you say
that, I wili guestion your intelligence,
your capacity to understand. If you
have a little intelligence and capacity
to understand read it again and you
will find that 1t is not old wine in new
bottle.

DR. K. MATHEW KURIAN: There
is nothing new in it.

SHRI BIPINPAL DAS: 71 do not
want to go into the approach paper ot
the Fifth Five Year Plan. The DPlan
will come and we will discuss it. What
I want to say is that this Government,
this Party, we are fully conscious of
the basic problems that are facing us
We have to solve them. We are trying
to evolve a new pattern of planning
which, T think, will ultimately pro-
duce the desired results,

Sir, with these words | support the
motion moveq by Mr. Gadgil and ex-
press my thankg to the....

DR, K. MATHEW KURIAN: You
have conveniently evaded Andhra
Pradesh.

MR. DEPUTY CHAIRMAN: Now,
please let him conclude. He has al-
ready taken so much time.

DR. K. MATHEW KURIAN: He
has not touched the question of un-
employment, prices, and poverty; and
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he hag conveniently evaded Andhra
Pradesh,

SHRI BIPINPAL DAS. Sir, if you
give me two minutes, I will come to
Andhra Pradesh.

SHRI K, P. SUBRAMANIA MENON
Do not confuse the problems any
more,

SHRI BIPINPAL DAS: Some of
our iriends in the Opposition talk of
integration, democracy and so on and
so forth. Now, may I ask 5 question
to these friends who are supporting
bifurcation of Andhra Pradesh. . ..

DR. K. MATHEW KURIAN: It is
the Congres, You yourself are want-
ing it.

SHR] BIPINPAL DAS: Whoever
they may be....

SHRI MONORANJAN ROY: It is
those who have resigned from your
Party, the Congress Party itself.

SHRI BIPINPAL DAS: In a demo-
cracy problems must be solved round
the table, through debates, through
talks and not by taking the problems
to the streets. This country will not
allow such a method to be pursued for
solving any problem, not evep for
bringing about a socialist revolution.

The situation is that the judiciary
has supported the Mulki Rules. On
that basis the Parliament hag passed
legislation. The executive has taken
action, Now the three organs of 2
democracy, the executive, the legisla-
ture and the judiciary are almost
united on this issue as against some
people who want to take the matter to
the streetg and they want to bifurcate
the State and solve the problem by
bifurcation.

SHRI MAHAVIR TYAGI: Your own
Party men want it.

SHR] BIPINPAJLL, DAS: Does not
matter. Whoever he may be, I am only
talking of the principle. I am opposed
to bifurcation, There is no reason.
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I want to know from those friends,
even of my party, who want to bifur-~
cate Andhra Pradesh, T want to know
for my conviction, what is the basis,
what are the reasons, on what basis do
they want to bifurcate the State? You
‘have the same language, the same
culture. This was the first State to
come into existence after the sacrifice
of Potti Sriramulu on the issue of
linguistic States. What is the basis for
breaking up the State now? Sir, I
would conclude my speech by sound-
ing iwo noteg of warning. Firstly, if
bifurcation takes place and Andhra is
separated on the flimsy ground of
mulki rules which involve less than
ane per cent of Government jobs, it
will be impossible to stop this process
ang the whole country will go to
pieces.

SHRI K. P. SUBRAMANIA MENON-
Tell your Congress.

SHRI BIPINPAL DAS: If we want
to retain democracy, parliamentary
democracy, democratic way of life to
which we are committed, then we
must take a resolve not to take the
issues to the streets. Violence must
be abhorred. Violence and democracy
cannot go together and 1 condemn
violence, from whichever quarter it
comes. With these words I support
the motion.

SHRI NIREN GHOSH: For this un.
paralleg untruthfy] performance of
his he should be given a berth in a
UN team for the second time.

SHRI BHUPESH GUPTA: Mr.
Deputy Chairman, Sir, I have given
some of my ideas to share with the
Members of the House in the form of
no less than 165 amendments, The
number is large because I thought it
would be easier that way to com-
municate with the Members of the
House including my hon. friend tha
Home Minister, Mr. Dikshit, the Leader
of the House, I do not know whether
he would like to share the views with
me or not but certainly I would seek
his indulgence to kindly give a glance
at what we have stated.
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Mr. Deputy Chairman, we
doubtless faced with a very critical
economic situation and tragica..y
enough on the tup of it we are faced
with a great political threat to inde-
pendence. The political situation is
also very critical today. FPerhaps
many of us six months ago did not
think that potentially and actually we
would be facing a threat of the kind
which has emerged from Andhra Pra-
desh. Some twenty years ago ip this
House with Dr. Radaakrishhan in the
Chair when we got the news of the
martyrdom of Potti Sriramulu in the
struggle for the reorganisation of the
State, ip particular for the linguistiz
organisation of Andhra Pradesh, I was3
the onef here to get up ang demand
that the matter should be seriousiy
taken up by the Government and the
demand of the Andhra people and that
of the people of the other States for
linguistic reorganisation be concerled
ty the Government, I recall that day
because it was a historic day becausge
the great Andhra people in their pat-
riotism ipn their love for Andhra had
set in motion the process of reorgani-
sation of the States of which they
were the pioneers. And as you know,
we had the linguistic reorganisation of
e States following the recommenda-
tions of the States Reorganisation
Commission. The nation settleg down
to the arrangement that had been
made with such modifications as had
been calleg for in the light of experi-
ence and we had not hesitated to
carve oul other States as we have done
in the case of Nagaland and elsewhere
when this was found necessary. There
fore nobody is sayiag that the Stales
as they are constituteq must be sacro-
sanct in the sense that they should n-~t
be touched. That is not the issue at
the moment. The issue is whether
the geparation of Andhra  Pradert
woulg be in the interests of either the
people of Andhra Pradesh or of the
people of the country, primarily if i*
would he in the interests of Andhra
Pradesh. I submit, Sir, it will never
be in the interests of Andhra Pradesh
and if such a calamity took place in
Andhra Pradesh it wou'd be disaster

are
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for the country. The separatist move-
ment has nothing to do with the demo-
cratic—aspirations and traditions of
the masses though some feelings o:
discontent anq frustration may be ex-
ploited by the miniong of counter-
revolution as we see in Andhra Pra-
desh today. Then, twenty years ago,
it was basically a noble and democva-
tic urge of the people so much so even
Pandit Jawaharlal Nehru despite his
prestige and personality, hag to con-
cede the demand, even though, speak-
ing on a Resolution in the Lok Sabha
which our party had moved in 1902,
he rejected the idea of a linguistic
reorganisation of the States. He being
what he was, yielded to popular w:ih
and rightly so. Today in Andhra
Pradesh what are we seeing? We did
not see any Potti Sriramulu there,
We have the somewhat comic figure
of Mr. Subba Reddy, who was till the
other day, by the grace of Mr.
Dikshit and Shrimati Indira Gandni,
the Deputy Chief Minister of Andhra
Pradesh. He is talking o1 a revolutizn
Imagine Mr Subba Reddy who, in his
advanced state of thhiskirg, has begun
to burst forth critically and tragically
that ‘he would be le~din; a revoluticn
of the people of Ancara And whom
do you find? Landlords have come
and my friend Mr Tapi Reddi, is
gitting here. Well, he is one of the
big landlords end conter-revolut-o-
naries in Andhra Pradesh.

MR. DEPUTY CHAIRMAN: He is
not here at the moment.

SHRI BHUPESH GUPTA: There is
also Mr. Ranga. 1 do not know how
many times he has changed his party
or how many timeg he is going teo
change his party, because Mr. Ranga
is one of the changeable reptiles ip
the political life of the country with
whose changes we cannot keep pace.
Now, he is another person leading the
Andhra Sena. Then, we have the
Samgram Samiti of landlords and
above all the ladies of the landlords °
gaudily dressed going from door te
door for what they call 3 revolution .
in Andhra Pradesh. What for? Is it
in the interests of agricultural labour?
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i8 it in the interests of the workers of
Andhra? Is it in the interests of the
Government employees and  others
who have been suffering? Is it in the
interesis of students who have been
fighting for their demandgs against the
regime or is it for something alse? 1
should like to know it, Never did we
see these landlords coming into the
field to fight in the manner in which
they are fighting today, Never did we
see the ladies of the landlords’ fami-
lies going from door to door preach-
ing revolution as they call it. Actual-
ly it is a counter-revolution. Today
we see the great warriors taking
charge of Andhra, destroying public
property, threatening the people all
along and creating a region of terror
and intimidation in order to get from
the Government of India by tactics of
intimidation and pressure the separa-
tion, bifurcation and disintegration of
the State that was born in the martyr-
dom of Potti Sriramulu, What else
can be a greater tragedy than this 1
should like to know. Must we allow
these things to happen? Never shall
we gllow this thing, I hope the Prime
Minister and her Government will
never yield to this kind of demand.
Discuss by all means, but for preserv-
ing the unity and integrity of
Andhra Pradesh. Talk to them by all
means, but bring them to the path
of sanity. That is what should be ocur
approach, Simultaneously we find the
Jan Sangh, which was preaching the
unitary system in the country, which
did not even like the reorganisation of
States on a linguistic basis, which even
the other day when Telengana was
demanding separation opposed the
sparation of Telengana and stood {or
the unity of Andhra Pradesh, that
same Jan Sangh today is demanding
not only the bifurcation of the State
but the fragmentation of this country
into forty or fifty States. They want a
'second States Reorganisation Commis-
sion to be appointed and Mr. Golwal-
kar has blessed it., Mr, Vajpayee, our
friend, had gons to Andhra Pradesh
1o blesg the movement there and carry
the flames of the Andhra struggle, the
counter-revolutionary separatist vio-
lence, to other parts of the
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country. U.P. is to be broken up
Then Madhya Pradesh has to be
broken up; other places have to be
broken up. They are trying to break
up India through turmoil, by violence
and terror at a time when it is neces-
sary to carry out radical economic
measures for the well-being of the
people. This is their counter-revolu-
tion, Therefore, it should not be
taken as an isolated thing in Andhra
Pradesh. Mr, Deputy Chairman, two
years ago there was the grand alli-
ance. One was on the floor of the
House through the crossing of the
floor when some gentlemen came
from that side and were sitting there
and carrying on a satyagraha. Even
I saw one honourable lady—I forget
the name of the lady, that is my trou-
ble—Shrimati Yashoda Reddy.. .

SHRI PITAMBER DAS: You re-
member the lady all right., You have
forgotten the name, rather strange.

SHRI BHUPESH GUPTA: I remem-
ber the lady all right. They are to
be remembered. I saw—that grand
alliance was born in the context of
the particular development at the
Centre and on the floor of the House.
A grand alliance, much more vicious,
has gone to Andhra Pradesh today,
and it is sought to be projected all
over the country. That is a grand
alliance which knows that the going
is bad for it through the normal par-
liamentary process, that elections
cannot be won, seats cannot be won,
majority cannot be captured, There-
fore, they have opened a new front,
they are seeking new forms of strug-
gle, raise new demands and build up
the mtodus operandi of the grand
alliance in the form of separatist
movements based on linguism, regio-
nalism and such other divisive activi-
ties in our country. That is the stra-
tegy of the counter-revolution or
reaction here. This grand alliance is
all the more dangerous because it is
seeking to exploit unemployment, ris-
ing prices and the discontent of the
people, in order to divert the masses’
discontent into such patricidal and
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dangerous paths. It is a political
diversion of the worst type; and it is
still worse that it is an attempt to
build up—counter-revolutionary forc-
es, to gather them in an offensive
against the progressive trends inside
the country, n order to forestall pro-
gressive measures. No wonder, Mr.
Deputy Chairman, when the ordinance
was issued stopping land alienation
in Andhra Pradesh, when there was
prospective nationalisation of the
transport system in the other remain-
ing districts of Andhra Pradesh, when
there was the suggestion for the im-
position of ceiling on ihe urban pro-
perty, the landlords came out of their
homes and palaces to lead this kind
of a rebellion, what they call a strug-
gle, 'Therefore, we must see the
sinister conspiracy behind this. I
would request Members of Parliament
not to ignore it as a kind of local
movement or treat it as if it is some-
thing on which you can negotiate
and come to a settlement. It is just
to be defeated, it is to be exposed.
It is to be based, above all, within
the framework of unity; come to any
settlement on Andhra Pradesh, come
to whatever arrangements you like.
Here are some of the statements.
Here I have got plenty of mateiral,
I do not know whether the Govern-
ment has got this thing, about one
Mr. Madurai Subba Reddy, not that
Mr. B. V. Subba Reddy. He is an
integrationist. Do you know what
Mr. Subba Reddy said about him?
“At the meeting, Mr, Subba Reddy
directed, ‘Catch hold of Mr. Madurai
Subba Reddy and cut him to pieces
and throw him to vultures if he ever
dares to set foot on the soil 8f Kur-
nool.”. This is your ex-Deputy Chief
Minister of Andhra. This is the lan-
guage, the idiom of violence, of vul-
garity,

My friend, Mr. Papi Reddy, is not

here. May I, with his permission...
AN HON. MEMBER: No need
to seek his permission. He is not

here,
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SHRI BHUPESH GUPTA: I asked
him to be present. He said that theyj
should see to it that the 186 M.L.A’s
of the Andhra region vote for sepa-
ration of Andhra otherwise they
must know that they have the risk
of their personal safety. The hon’ble
Member should have been here, I
am sorry he is not here. Mr, Papi
Reddy in  another meeting on the
10th December said that it would be
a good thing to beat those who are
opposing separate Andhra, especially
the Communists. Mr. Papi Reddy
should be here at least to beat me
with his words, if not physically,
But he has no courage to face me
in the House. So, Sir, this is the
language used by him. Mr. Subba
Reddy demanded separation, North
from the South. You will be sur-
prised that such kind of a language
was used in a public meeting, Sepa-
ratists, both Congress and non-Con-
gress, took out a procession in Guntur
last month shouting the following
slogan—“Down with the rule of the
widow”. This is a condemnable vul-
garity that they are indulging in, and
they talk about democracy and values
in social life. One of the State Jana
Sangh leaders, Mr. Jajnarain, M.L. C.—
where are my Jana Sangh friends?

DR. BHAI MAHAVIR (Delhi);: We
are listening to your sermon in the
cause of unity of this country.

SHRI BHUPESH GUPTA: Your
friend said that Mrs, Indira Gandhi
likes the Mulkis and the Muslims. I
would not read the other part of it
because it militates against all sense
of decency to read such things here.
Even though what you demand may
be right, but is it the way of carry-
ing on a propaganda? It is combin-
ing separatism with communalism,
arousing communal passion, separatist
passion, combining both with a view
to gaining some ground and carry
the flame to Uttar Pradesh, Bihar and
elsewhere so that you can try your
chance again to come back to power.

SHRI BRAHMANANDA PANDA:
They have never been in power there.
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SHRI BHUPESH GUPTA: Yes, they
have never been 1n power there, But
now that is what they are dreaming.

DR. BHAI MAHAVIR: Mr. Panda
has found the way to come back.
For some time he was in power. He
lost that power and now he has come
back.

SHRI BHUPESH GUPTA: Dr. Bhai
Mahavir, in personal relations you are
an excellent person. But somehow
Mr. Golwalkar hovers over your spirit
and I lose you. The moment you
think of Mr. Golwalkar you forget
that you have a friend in Bhupesh
Gupta here. That is what I say,
Therefore, I say that the separatist
movement is an aspect of counter-
revolutionary, reactionary strategy.
That may be a game for forcing
Shrimati Indira Gandhi out of power.
They think it will help them. But
their real aim is to oppose all pro-
gressive forces, progressive trends,
Their real aim is to cerate political
confusion so that brother fights bro-
ther, Indian fights Indian, so that we
do not have time to discuss progres-
sive things in the country so that we
can break up with such destructive
devices and dangerous movements
like the separatist movement in
Andhra Pradesh. 1 say let Parlia-
ment be the forum where two years
ago we defeated the grand alliance.
Let this grand alliance the projection
of which we find here also in this
Parliament be defeated on the floor
of the House—they do not have any
majority here but—spiritually, moral-
ly, politically by force of our argu-
ment, by the force of our debate, by
the strength of our patriotism, and
by our power and wunity. That is
what we want to do. Integrity of
India, unity of India must at all cost
be maintained, I hope Andhra has
thrown a challenge. We shall meet
this challenge with courage and de-
termination. We shall not allow this
thing to be challenged in another
case, in another crisis of the kind
they want to create for their nefari-
ous political ends. This is about
Andhra Pradesh.
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SHRI LOKANATH MISRA (Ori-
ssa): M. Bhupesh Gupta, may I in-
terrupt you for a moment?

SHRI BHUPESH GUPTA: Yes, I
would love to be interrupted by you,

SHI LOKANATH MISRA: Your
argument does not seem to be con-
vincing. You said that this is diver-
sionary tactics, that in order to divert
the attention of the people, this has
been created. But if they had not
been diverted, do you know against
whom it would have gone? It would
have gone against Mrs, Indira Gandhi’s
Government because all the promis-
es to the people have not been ful-
filled, and that way, the entire grie-
vance of the people would thave been
directed against Mrs. Gandhi’s Gov-
ernment and you, as an ally. Now
that it has been diverted to Andhra
Pradesh, may be a part of the anger
of the people has been diverted to
the Andhra Pradesh issue and not
against Mrs, Indira Gandhi. How
does your argument stand?

SHRI BHUPESH GUPTA: Sir, this
has been a diversionary interruption.
That is all I can say. Everything
stands; you have understood it, but
you have done your part; it is all
right.

Therefore, I say that we should
discuss the Andhra question, but we
should declare in our mind that we
shall not allow the integrity of
Andhra {o be broken or Andhra Pra-
desh to be bifurcated because we do
not like India to be thrown into the
melting pot of another series of
disruptive activities by the forces of
reaction.

DR, BHAI MAHAVIR: Then why
did you work for the disintegration
of India in 19477

SHRI BHUPESH GUPTA: That is
all right.

DR. BHAI MAHAVIR: Why is it
all right?
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SHRI BHUPESH GUPTA: It is all
right. You stop that.

DR, BHAI MAHAVIR: Because it
is a guesiton you cannoi answer?

SHRI BHUPESH GUPTA: Now, I
have spoken about the internal poli-
tical situation, Only one thing more
I have to say. Mr, Dikshit, you are
very fond of your “massive majori-
ties in 1971 and 1972. We have an
exhibition of “massive majority” in
Andhra Pradesh. You had a big
majority of 217 out of 230 MLAs.
Where is your stability? The massive
majority has transformed itself into
massive resignations and you have
President’s rule there, There is a
lesson to be learnt. A majority com-
prised of landlords, monopolists’ men,
reactionaries, pro-imperialists and
other elements, even if they happen
to be organised in this or that forum—
I would not name them—is not a
viable majority. That majority turns
against you the moment reaction wants
to strike a blow against you. Draw
that lesson.

Now, Mr. Deputy Chairman, we are
very happy that a peace agreement
has been signed on Vietnam which
marks a great victory to the Viet-
namese people, This has been a cause
not only of the liberation of Vietnam,
but of all forces fighting for peace,
national jndependence and democracy.

DR. BHAI MAHAVIR: From An-
dhra to Vietnam? We thought there
was much of India between Andhra
ang Vietnam.

SHRI BHUPESH GUPTA: We will
come to it. Let me finish the political
part. The economic part will come;
you will see that, Also that way.
there is not much difference because
in Vietnam also reactionary forces
have been fought and defeated. Ask
Mr. Dahyabhai Patel how many tim-
es he has gone to Taiwan.

SHRI LOKANATH MISRA: There-
fore, the trouble in Andhra Pradesh
has started?
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SHRI BHUPESH GUPTA: No, no.
I do not know how much CIA money
is going into Andhra Pradesh. You
can ask your former leader, Mr, N. G.
Ranga, who is leading ‘‘senas” there,
how it is being financed.

SHRI LOKANATH MISRA: Prof.

Ranga is a Congressman now, your
ally.

SHRI BHUPESH GUPTA: Well,
Prof. Ranga is the worst type of
political harlot I have seen in the
country,

DR, BHAI MAHAVIR: That is why
he is in good company now.

SHRI BHUPESH GUPTA: He was
under your political concubinage.
Not only that, you sold yourself to
him. Now, stop that.

SHRI LOKANATH MISRA: But he
has gone back to his right quarters.

SHRI SHYAM LAL YADAV (Uttar
Pradesh): Sir, is it parliamentary to
use such words?

SHRI N, G. GORAY: Sir, here on
this floor how words are being used
like harlot and concubinage. And he
called him a reptile.. .

SHRI BHUPESH GUPTA: A chan-
geable reptile.

SHRI S. D. MISRA (Uttar Pra-
desh): Such words should not be
used,

SHRI BHUPESH GUPTA: It is good
literature, Changeable reptile is a
very good usage in English language.
My friend is a very learned man.
Why should he object to it?

SHRI N. G, GORAY: Reptile is a
very good word, but is it proper to
use it here?

SHRI LOKANATH MISRA: All the
people in the country know that the
CPI people are experts in these words
and in this type of behaviour,
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SHRI BHUPESH GUPTA- That s
#ll right. Leave it at that.

Now the President’s Address makes
a reference to the international situa-
tion. We are happy that our country
has played an important role in the
changing international situation 1n
1ecent events 1n a good direction
We hope this tradition will be kept.
As 1 was saying, 1t 1s a great event
that the Vietnamese people have won
a historic victory, The Americans
spent there 200,000 million dollars,
dropped 10 million tons cf explosiv-
es, at one time deployed half a mil-
lion US troops to subjugate the Viet-
namese people 1n order to transform
thet wonderful country, that beauti-
ful country, mto an American base
of neo-colonialism and aggression
against other people. Today we are
happy that the Geneva Agreement’s
sparit has been revived in the strug-
gle of the Vietnamese people They
deserve our tribute. I am sorry the
President’s Address does not pay a
tribrite to the Vietnamese people
while expressing rightly satisfaction at
what has beep achieved there Mr.
Deputy Chairman, you will remember
whien the Agreemet wag signed—the
Geneva Agreement was signed 1n
1954 on Indo-China,—at the same
tune Pakistan also signed a Pact
directed against our country, Nine-
teen Seventyone (1971) saw the de-
feat of the Indo-Pakistan pact in the
deliverance of Bangla Desh and the
strengtheming of forces of peace and
freedom 1n our sub-continent In
1973 we have seen the historic victory
of the Vienamese people giving a
major blow to the US global strategy
not only agamnst this region but
against other peoples in other regions
alco  The President should have tak-
en note of the fact that this Agree-
ment 1s being violated by the South
Vietnamese Saigon regime which is
persecuting the political prisoners
there instead of releasing them under
the Peace Agreement, committing acts
of terrorism and even declarmng that
peace would not be lasting. It is
quite clear that this regime is being
encouraged directly or indirectly by
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the Americans. In so far as the
Americans are concerned, a.though
they are withdrawing from Vietnam
having suffered a defeat, they are
now transferiing their bases to Thai-
land. I am surprised the Govern-
ment still thinks that we can have
good relations with Thailand when
Thailand becomes and remains the
American base of the bombers the
went to bomb Vietnam during the
last few months. Eighty per ceu. of
them came from Thailand and this 1s
also a well-known fact. I should
Iike to put one thing here Even 1n
the Agreement which has been sign-
ed, the Americans recognised the
DRVN and the existence of two Gov-
ernments 1n South Vietnam, the Sai-
gon Government and the Provisional
Revolutionary Government of Viet-
nam Only diplomatic recognition is
not given, But the fact 1s acknow-
ledged even by the Americans that
there are two Governments in South
Vietnam I do not see as to why the
Government of India should main-
tain consular relations with only the
Saigon regime and not extend diplo-
matic recognition to the Provisional
Revolutionary Government of South
Vietnam to put the thing on an even
keel That has not been done

SHRI NIREN GHOSH  Because
Nixon frowns They do not dare

SHRI BHUPESH GUPTA: There-
fore, I demand that so long as ore
single Government 1s not established
i South Vietnam as envisaged under
this Agreement which has been sign-
ed, India would be well advised to
give recognition to the Provisicaal
Revolutionary Government of South
Vietnam Thig 1s the point I wanted
to mention because the President’s

Address 15 silent on 1t Mr Deputy
Chairman, there has been some as-
sessment of the so-called detente
between China and the United States
of America and Japan and China I
wish the motivations are what they
are sought to be made out But un-
fortunately, China retaing 1is hos-
tile stand against the Indo-Soviet
stand and against our country. China
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is blocking the admission of Bangls
Desh to the United Nations. It is
quite clear that China has mnot given
up its hegemonic objectives and that
is why it is seeking the support of
not only the United States of Ameri-
ca, but also the Japanese militarist
expansionism. China is not interest-
ed 1n peace in the first place. It is
also tied up with the U.S. Japan
security pact maintaining large
number of U.S. bases in Japan and at
the same time is carrying on a policy
of economic expansionism. It is sur-
prising that the Government of Indiu
think that it is possible to have pro-
per, equal relations with them under
such circumstances.

The Prime Minister, Shrimati
Indira Gandhi made an excellent ut-
terance at the One Asia Assembly
session when she pointedly referred
to the savage war and bombing in
Vietnam. Where was the need for
the Prime Minister to come out with
clarifications in the matter of a few
words simply because one Mr. Charles
Bray of the U.S. State Department
had taken exception to her remark.
The Prime Minister’s remark  was
absolutely justified. It was justified
by facts and it was normally also
justified. But the Prime  Minister
started giving clarifications, ‘What
for? Are we to speak keeping in
view whether America will be pleas-
ed or not? The Prime Minister may
have her grounds for giving the so-
called clarifications. But who was wag-
ing the war in vietham? Not cer-
tainly Vietnamese. They were Ameri-
cans. Who killed people in bombing,
if not Americans? Who was follow-
ing the policy of Asians fighting
Asians? Was it not a modifica-
tion of the racial hatred and
racial complex? Therefore, the
Prime Minister was justified when
she said: “How long Europe would
have tolerated such a  thing?” She
should have stood by that statement
What was the need for her to say: “1
did not mean America”. May 1 ask

-
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madam Prime Minister: “Whom did
you mean? Did you mean  Shri

Mirdha? Did you mean Shri Yashpal

Kapoor? Or, did you mean  Shri -
Niren Ghosh? Or somebody else?

Surely, you meant America because

the facts would permit no other

meaning. In this matter why did you

retract? America is using this retrac-

tion or climb down in order to show

to the world how by  pressuring

India, even the Prime  Minister of

India can be made to prevaricate on

what she had said.

Mr. Deputy Chairmapn, Shri Jha,
our Ambassador in the United States
of America, did worse things. He
said at that time that the relations
between India and America were
very warm when in Kathmandu the
Prime Minister said the relations were
not so salisfactory. Shri Jha is well
known for his love for Amercia.
Everyone kncws it when he was
here. Why did he say when he was
the Ambassador...

SHRI NIREN GHOSH: Because
Government of India is moving away
from Soviet Union. Are you aware
of that? : |

SHRI BHUPESH GUPTA: I think
Government of India has developed
good relations. They are maintaining
good relations with the Soviet Union
and you and I should support it. Let
us not blame them on that. Why
blame them on wrong issues?
Let us say what they are deing
and let us also say what they are
not doing Therefore, it is 5 wrong
thing.

MR. DEFUTY CHAIRMAN: Please
wind up row.

SHRI BHUPESH GUPTA: 1 will
take only a few minutes more.

In this connection, I should like to
Say one or two things more, As far as
economic policies are concerned, the
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Budget is coming. Therefore, I do not
wish to discuss them very much now.
But there is no realisation of the gra-
vity of the situation, Prices are rising
and Government are not showing any
awareness of the fact what havoc it is
creating on the life of the people, Last
year, the rise in wholesale price was
1.6 per cent. This year it is jumping
up week after week and month after
month and there is no sign of the price
level coming down. The Government
does not have any policy at all. Un-
employment is rising. \

-

SHRI NIREN GHOSH: With their
patriotic fervour it is also jumping up.

SHRI BHUPESH GUPTA: Well,
you are also jumping up. The prices
are jumping up. But you are jumping
up because your size is shorter. I

wish the prices were as diminutive as
you are,

SHRI NIREN GHOSH: Everybody
knows that I am a short man. There is
nothing new in that,

SHRI BHUPESH GUPTA: Sir, the
prices are going up. But nothing has
been done about it. Now, Sir, I should
like to make one or two points more.
Others are going to take advantage of
the situation now and they are bound
to. Hitler took advantage of the rising
prices and inflation and the growing
unemployment in Germany and the
frustration amongst the people there in
order to build up his Nazism and des-
troy the German civilization and
plung Germany and the whole world
into war. You know it and you must
learn lessons from if. You must fight
against the right reaction. It can
never be separated from the struggle
for radical economic and social chan-
ges; it can never be separated from
the fight against the rising prices and
the growing unemployment; and it can
never be separated from the fight
against monopoly private capital and
landlordism. It has been seen time
and again in history and it is a confir-
-med historical fact that you can never
fight against right reaction unless you
.disorganise their social base and you
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can never fight against right reaction
unless you carry out such measures as
would strengthen the position of the
toiling masses and weaken the position
of the exploiting classes. You should
learn this from them.

Now, Sir, you see what is happening
in our country sincé the last General
Election which sent them to power
with a massive mandate. Priceg have
risen by 24 per cent since March 1971.

It has been admitted officially and they
are still rising.

SHRI LOKANATH MISHRA: It is

commensurate with their progressive
attitude,

i

DR. BHAI MABAVIR: So much of
garibi hatuo!

SHRI BHUPESH GUPTA: Then,
with regard to monopolists. The divi-
dend remittances abroad of the foreign
monopolists in 1970-71 amounted to
Rs. 43.5 crores and it is known that
with Rs. 1400 crores of foreign non-
banking private investment they are
sending not less than Rs. 80 to Rs. 100
crores by way of foreign remittances,
royalties, commissions, etc. What is
surprising is that the private sector is
relying more and more on the advance
from the public financial institutions. -
Capital raised by the corporate sector
in 1968-69 was Rs. 96.4 crores, in 1970~
71—Rs. 86.7 crores and in 1971-72—
Rs. 77.7 crores. It is declining. But, in
the same period, the public financial
institutions have increased their lend-
ings to the private sector from Rs. 86
crores to Rs. 182 crores., This is what
we are finding now, And, Sir, it has
not reduced their rate of profits. As
a matter of fact, their profits have
risen from] Rs. 45 crores to Rs. 97 cror-
es. Well, this is the situation! Sir,
the monopolists should be dealt with.
Therefore, I demand the nationalisa-
tion of all monopoly concerns in  the
country and, in particular, I demand
the nationalisation of the foreign oil
companies, the concerng of the Birlas,
the Hindustan Motors, etc. The Hin-
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dustan Motors should be taken over
without paying any compensation. It
should be taken over before it is too
late. The Birlas have started their
work in West Bengal. It should be
taken over before it is too late. Take
over the Hindustan Motors imme-
diately. I am not asking for anyth‘ing

more at the moment. .

DR. BHAI MAHAVIR: Why not
Maruti also be taken over?

SHRI BHUPESH GUPTA: It has not
yet been started, my friend.

SHRI NIREN GHOSH: Take over
Maruti also. Take over all of them.

SHRI BHUPESH GUPTA: Sir, the
trouble with my friend, Mr. Niren
Ghosh, is this: They are all good
people and he is a good man. But I
know what to do where and I know
what to say where. Mr. Ghosh, you do
the wrong thing at the wrong moment.
That is the trouble with you. You are
chasing Maruti. Even in the Exhibi-
tion 1 have not seen Maruti. But I
want to change the Hindustan Motors
to begin with...

SHRI MAHAVIR TYAGI: What
about Maruti?

SHR] BHUPESH GUPTA: I know
you are mentioning Maruti. But you
are after Indira Gandhi., Why den't
you say so? Why don’t you say so
boldly? If I feel I will say it boldly.
Maruti will come later. We will dis-
cuss it. First take the monopoly capi-
tal. Surely, Maruti is not a mono-
poly capital, even if it is there ....
(Interruptions). Take over without
compensation, That is what I want. ..

SHRI NIREN GHOSH: Will they
ever do it?

SHRI BHUPESH GUPTA: May I
know from the Home Minister—you
are now our Home Minister Ilooking
after our House—what has happencd
to the Goenka case? Are vyou going te
start prosecution against him? Is it not
a fact that papers are already ready te
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launch  prosecution against Mr.
Goenka? When will you do it?

SHR1] MAHAVIR TYAGI: Which
Goenka? Goenka of posters fame or
the other Goenka?

SHRI BHUPESH GUPTA: Of
Indian Express. What has happened
to Biju Patnaik’s case ....

SHRI S. D. MISRA: What about
Bansilal’'s case?

SHRI BHUPESH GUPTA: You are
not doing it. I should like to know
why these things are not being,done

(Interruptions)

MR. DEPUTY CHAIRMAN: Let
him finish,

SHRI MAHAVIR TYAGI: What
about Bansilal?

SHRI BHUPESH GUPTA: Yes. My
amendment is there. 1 am not at ail
satisfied witah the manner in which
the charge-sheet against him has been
dropped and he has been exonerated.
Surely 1 will not like the Minister to
dispose it of like this. The demand
for a commission of inquiry stands.-.

MR, DEPUTY CHAIRMAN: Now
you wind up.

SHRI BHUPESH GUPTA: You are
not expediting land reforms. Your
Agriculture Minister, T shall say, is
associated with pro-American agents.
You have intelligence in your ‘thands.
Try to find out what agricultura] ins-
titutions are filled by American ele-
ments. They are sabotaging the take
over of the foodgrains—rice and
wheat. They are sabotaging the pro-
curement targets. They are sabotag-
ing many other things so that ihis
country becomeg again dependent on
foreign food and American food.
Tthat is their calculation. This Mi-
nistry should have been re-organized.
The re-shuffling touches you. It
touches others. But it does not touch
Mr. Fakhruddin Ali Ahmed. I am a
little surprised...

SHR1 CHANDRA SHEKHAR (Uttar
Pradesh): Mr. Deputy Chairman, Sir,
Mr. Bhupesh Gupta has every free.
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dom to have any opinion. But he has
mentioned the whole Food Ministry,
and he also included the institutions
in the Food Ministry who have done
a lot. I know that they got Ameri-
can money. But the research scho-
larg have done a laudable job and
their research has brought about some
type of revolution in productiion in
this country. He is at liberty to say
anything about anybody because he
has the freedom of this House. But
he should not brush everbody with
the same broom. He has the freedom
of expression. But I am surprised to
see that nobody from the Government
protested against such irresponsible
statements from him,

o

SHR] BHUPESH GUPTA: I am
very sorry for Mr. Chandra Shekhar’s
interruption. When I say there are
such people that does not mean every-
body. For example, when you say
that the Governmment has got Birla
people, do you mean that Shrimati
Indira Gandhi is a Birla supporter? I
have said that there are some such
people. There are good people, I
know it. Some of them have done
excellent work. But there are some
who make it difficult to get good
things done. Even if some good peo-
ple are there bad people are also
there and they have the upper hand.
That is all that I am saying. Mr.
Chandra Shekhar, it is not your in-
tention to defend them. I pay tribute
t0 many scientists. I have im mind
a small number of people occupying
key positions. That is all. N

There is one point which I should
like the Home Minister to consider.

SHRI LOKANATH MISRA: Is the
Chair also alloting him the Congress
time? It is on a point of order, Let
me get the clarification.

MR. DEPUTY CHAIRMAN: He is
taking his own time, his party’s time.
He ig the only speaker of his party.
He hag been given 35 minutes. He
thas taken 5 minutes more.

et
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SHRI LOKANATH MISRA: He has
spoken for more than an hour,

SHR] BHUPESH GUPTA. This is
Opposition. The Government is not
opposing. Opposition is opposing, Sir,
have you ever seen me objecting to
their time any time. Never.

SHR LOKANATH MISRA: 1 wish
you carry on for the whole day today.
1 wanted a clarification from the Chair
whether he has allotted you Congress
time.

SHRI BHUPESH GUPTA: No. 1
can assure you,

MR. DEPUTY CHAIRMAN: Let
him finish now. i .
SHR] BHUPESH GUPTA: I should

like to make one point about the Na-
xalites. Many Naxalites are in prison
under detention without trial in diffe.
rent paris of the country for g long
time. Mr. Chandra Shekhar is one
of those Congress leaders who have
spoken in sympathy for them. I am
glagd he has done it.  Why should
they not be released? The situation
hag changed. Incidents are not tak-
ing place. They are also rethinking.
If there are serious chargeg against
some of them, you should try them.
Some of them are being harassed.
Families are being ruined. Mothers
and sisters are writihg to us to do
something about them. Therefore, I
would urge upon the Government to
relase the Naxalite prisoners.

SHRI NIREN GHOSH: I want one

clarification.

MR. DEPUTY CHAIRMAN: No.

SHR;] BHUPESH GUPTA: Only
this morning we got a commitment
for the relase of all CPl getenus and
others, I am mentioning Naxalites
particularly because they have been
suffering all kinds of propaganda and
talk. Who is to do political represen-
tation for them?

T [ f
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SHR] NIREN GHOSH: Other cate-
gories are also there. I stand ior the
release of all the detenus.

SHRI BHUPESH GUPTA: You
have sanctioned pension for freedom
fighters. It is a good thing. you have
done. But kindly see that the pen-
sion is given expeditiously. Thous-
ands are not getting pension yet.
They made bona fide
They should not be kept pending.
Many are old. Many mneed money.
They are suffering. Since you have
granted it implement it quickly.

There is another request I shall
make before 1 sit down. I am getting
a little worrieq because of the con-
nection that is developing between
big business on the one hand and
some people ipn higher places on the
other. I think this poses a serious
threat not only to our economy, but
to the country also. I do hope that
steps will be taken and vigilance will
be exercised to see that the monopo-
list; are not in a position to stren-
gthen their grip over men in key posi-
tions, whether they be Ministers or
high officials because this is a source
of corruption, collusion, perversion of
policies and indirect help to the
rightest forces. Therefore, I hope
that some steps will be taken.

SHRI NIREN GHOSH: Can he ex-
plain why Mr. Raghunatha Reddy was
removed from Company Affairs®

MR, DEPUTY CHAIRMAN: He
won't explain anything more.

SHRI HAMID ALI SCHAMNAD
(Kerala): Mr. Deputy Chairman, Sir,
I will, at the outset, make it clear
why my party—the Muslim League—
did not boycott when the President of
India addressed the Joint Session of
Parl‘ament. We did not boycott, not
because we are of the view that every-
thing is going on well in thig country
but because we thought it was not
proper, unjust and not in keeping with
the dignity and decorum of Members
of Parliainent whey the President of
the naticn addresses the Joint Session

applications.
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of Parliament to boycott. It was from
thig angle that our party did not boy-
cott when the President addressed the
Joint Session of Parliament.

Sir, the President, in his Address,
has taken stock of the problems that
the nation faceg but, at the same time,
he has not indicateq how he is going
to solve these problems, how his Gov-
ernment is going to tackle the prob-
lems that he himself has mentionad in
his Address.

The President was good enough {o
speak about the innocent pecple who
have been effected by drought and
floods in some areas, but, Sir at the
same time I may say that it is not
proper for the Government to take
shelter under floods gnd famine for
their omissions and commission=, be-
cause students of Indian history would
know that floods and droughts are not
uncommon in India. During the pre-
Independence days and after Indepen-
dence we had so many floodg in this
country; we had famines in this coun-
try. But the Government cannot take
shelter under floods and other natural
calamities and say that because of
these clamities we were not able to go
ahead with developmental work,

No indications are given how the
authorities are going to modify their
policieg in order to meet them. Gov-
ernment cannot hope to  overcome
these scarcities created by widespread
drought last year by taking over the
wholesale trade in foodgrains. Gov-
ernment’s decision to take over the
wholsale trade in foodgrains without
first streamlining its procurement and
distribution machinery is clearly put-
ting the cart before the horse.

The President hag claimea that the
sluggish growth rate of industrial
production in 1970-71 showed an up-
ward trend in 1972. The inerease in
fhe applications and the apporeval of
industrial licences, import of capital
goods, credit rates of new companies
and capital issues is a welcome sign.
Yet shortage of power and industrial
raw materials continue unabated ia the
months to come.



237 Motion of Thanks

' The President has also pointed out
the Approach to the Fifth Five Year
Plan. Especially, he hag mentioned
about the development of the back-
ward regions and backward people of
this country. I may point out that for
the last 25 years’ after independence,
the backward regions of India conti-
nue to be backward and the
backward people continue to be back-
ward in spite of the promises that
the Government has been making
year after year to the backward re-
gions that they were going io develop
the backward regions to the level of
the forwarg regions and that they
would help to bring the backward
people to the level of the
people who Thave already
progressed. But these are
only promises Even though
the Fifth Five Year Plan is ready,
there is no specific policy formulated.
We cannot make out from the Adress
how thesz regions are going to be
developed, how these backward people
are going to be uplifted. A mention
has been made that special attention
would be paid to the uplift of the rural
people and rural areas. 3ir, 80 per
cent of our population come from the
rural sector and they form the back-
bone of the nation but if you have a
look what is the position today in tne
rural sector? Illiteracy, ignorance,
poverty is prevailing everywhere, in
every nook and corner of the country.
Why do you speak of the luxuries?
Even the bare necessities gre not pro-
vided in the villages. In many villa-
ges, there is no drinking water avail-
able. Drinking water is a problem
even today for many villages. Sche-
mes after schemes have been formu-
lated. Boards have been formed to
cater water supply to the villages but
there are no material results 3o far.

I may submit, Sir, much has been
said agbout the land reforms but the
land reformg have not been imple-
mented in many States. If you go to
Punjab and many of the States :n the
north, land reforms have not been
jmplemented at sll. In Mysore even
now they are in the process of brin~
ging forward legislations. Ceil-
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ings have to be fixed. Whether the
ceilings are going to be upper or
lower, nothing has been decided ex-
cept in Kerala where land reforms
have been implemented both in letters
and words. ...,

AN HON. MEMBER: How about
Tamil Nadu?

SHRI HAMID ALI SCHAMNAD-
Has it been implemented?

SHRI VEERENDRA PATIL (My-
sore): So far as Mysore is concerned
I think he 15 not properly informed.
In our State, Iand reforms have been
implemented long back and they have
been brought in force in 1961 itself,
The problem now before the State is
to what extent the existing ceilings
should be reduced. The Act has been
in force, all the formalilies are com-
pleted. The only question that is
before the Legislature is to what ex-
tent the existing ceiling should be re-
duced ang that is also going to be
decided soon.

SHRI HAMID ALI SCHAMNAD-
I am coming from an arey very eclose
to the Mysore State. If I walk about
14 miles, I reach the Mysore State.
Even now the tenancy system is pre-
vailing in the neighbouring Distrier,
Scuth Kanara District. The tenancy
system is there., Landlords are there.
The farmers have to pay rent to the
landlords. Even today it is existing
in that State. C

AN HON. MEMBER: The Muslim
League ig also there.

SHRI HAMID ALI SCHAMNAD:
Very good. I know when Mr, Veer-
endra Patil was there— he was cne of
the efficient Chief Ministers—I do con-
cede he did many thingg to bring
progressive land reforms but confusion
i3 being created today among the far-
mers and the farmer sector, When we
speak about production, agricultural
production, security should be given
to the farmers. They should be told
what the ceiling is. Nothing has been
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fixed now. There should be an éco-
nomic ceiling fixed at the national
level, Whether you fix it at 10 or 13
acres or even if it is 5 acres, it coes
not matter but it should be there, a
national economic ceiling for the best
agricultural production should be
there. This has not so far been done
today by our economic experts. Then
there is the question of fragmentation
of lands, cultivation of land on scien-
tific lines—all this has not been done.
if the Government i3 serious and sin-
cere to increase, to boost up agricultu-
ral production, then the minimum
ceiling should be fixed. No farmer
should own less than that minimum
ceiling. Today that is not so. Thou-
sands of the farmers go to the fields.
The land is not evenly distributed.
Some are having 50 acres and some are
having 70 acres of land. There should
be a national policy, one policy for
Mysore, for Kerala, for Maharashtra
and for all States. A national policy
should be formulated as far as land
veforms are concerned. Then only we
‘an have maximum agriculiural pro-
duction. Ag far as Andhrg State is
coficerned, it is not a problem of
Andhra or Telengana aloné. The eco-
nomy of not only Andhra kut of the
entire nation is being ruined today.
I had been to Madras Central station
recently. The station has dried up; it
is completely deserted. There are no
incoming traing or outgoing trains.
People from the south cannot come to
the north, nor the people from the
north can go to the south, The railway
connections have been cut off; and we
connections have been cut off and we
feel ag if we have no connection with
the Centre. Only high-ups, Members
of Parliament, high officials or big
businessmen can fly from south to
north. The average man ig not at all
in a pogition today to move from the
south to the north. The Government
hag really bungled on this problem. I
am not one of those Who say that the
Prime Minister should step down on
this issue. The Prime Minister should
not step down at this juncture. When
the ship is in the middle of the ocean
there ig no question of her stepping
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dewn, On the other hand sha should
stand firmly and solve this problem
firmly. Have bifurcation if it 1s neces-
sary. If the husband and wife mutu-
ally agree to separate I do not know
why anybody else should intervefer. If
they feel that in their best interests
divorce is the only course and if they
mutually agree, then that should be
the best course. Anyhow it is for the
Government of India to decide and
whatever they do, they should do 1t
firmly and see that trains move freely
Delhi to Mangalore, from Delhi fo
Madras, from Madras to Calcutta, so
that all this tension is eased. That is
absolutely necessary not only in the
interests of Andhra and Telengana
but in the interests of the nation as a
whole.

Now let me come to another impor-
tant matter and that is with regard to
the Muslim minorities in this country.
Muslims are not only a minority com-
munity but they are backward people,
socially backward, educationally back-
ward. The Prime Minister on many
vccasions from different parts of the
country has expressed her sympathies
for’ this community but what is their
actual position?

SHRI MAHAVIR TYAGI: That was
for getting votes.

MR. DEPUTY CHAIRMAN: Let hith
continue.

SHRI HAMID ALI] SCHAMNAD:
Anyhow, voting is coming in U.P.
next year. Muslims do not have ade-
quate representation. If you take
Government service they are not ade-
quately represented either in the rail-
ways or in the police or in the Central
Secretariat, or in the Government
sector or semi-Government sectors
The former Railway Minister, Mr.
Har:umanthaiya, had often said that
Muslims ang Harijans did not have
proper representation ip railway ser-
vices and he had promised that he
would appoint one member from this
community in the railway Public Ser-
vice Commissions. Not only in the
railways, but in other sectors also you
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find the Muslims do not have proper
representation. About this the Presi-
dent has 8aid nothing in hiz Address
Let the Government appoint 3 Com-
mission 10 go into this matter and {ind
out whether what we say is true or
it is mere propaganda Affter all the
Government have the facts and Gguires
with them and they can find qut whe-
ther the Muslims have got due repre-
sentation in Bengal, in Bihar, in Mad-
- ras, in Mysore and other places. It
they see that they have got due re-
presentation everywhere then we have
no quarrel but on the other hand if
they find that they are not duly re-
‘presentated is it not the duty of the
Government of India to see that this
community also comeg up to the level
of other communities? I would there-
fore appeal to the Government ot
India to see that they take up this
Thatter and see that Muslims are given
due representation in the different sec-
tors and in all walks of life go that
they also can play their role in the life
«©of the nation.

Lastly let me say a few words about
the foreign policy of the Government.
As far as the Simla Pact is con-
cerned I welcome the Simla Pact
The Government of India has éXpres-
sed its willingness to have friendly
relationg with Pakistan and it ig now
for Pakistan to respond to the good-
will that has been expressed by the
Government of India. At the same
time, we should see that our relations
with the United Stateg are normalised.
1t is absolutely necessary that we
should have normal relations with the
United States and also we should try
to kave normal relations with China.
Thank you.

sfyedY w70 TR (TS-
TITT) @ JUTAA WEIEq, TSA H AT
7z Jotz Hfgdwm qrew g u: 3wy
qifzdt & afgham & w19 ) g9 9 TR
¥t qre §, F ofY fafaa € aedt g2
T s @y gr AR g aw® &
A 73 W E ITH AW gLy
AR T o FHEml B g FW
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fou ¥5 Faw W Sy §, @faw wr
A I AT, s Y gart
FT TATEFr AT T oy o oay
WHT § HATT F A A9V FT ZTT A
o T fum feam ) TR meTar
U q99q€iT AT FT gt we
foar smr, o1 qwr fawmw Ay famr
F AT I 7 |

[Sqawiena (+ft <R agE) diemw
g1l ’

Y I T TE § U JA I qut
AFE & qg W1EAT & F I« I @y
ST qHFTO §, IAST TohT g FFAT
T A1 FTEALT FTH IS0 F a9 o7
amy, afer faner oifea & fer ¢ o
Ffggaa foar, 397 awqg # S@ar w6
T qEEITHT AT GAAT & fo0 3 fanedy
qrfeat 7 afgwe fear a1 ? sy s
¥ qrX § AR Frgiaeet #1 98 7
2 for Aty ox 2w @A Tfg, afE
T, Tade qret, fadET B g
It A AT E oA F Q@
THS G ITF | 3T =T HeT-wew g,
wfyy 39 afgm ¥ g oF & 1 s
@ TEOEEr TE HiT AEErr
wogfaer qrEf 75 ToREC SUAT &
ETFTT F At § A qAT &
oY AT FT IR F T § 34 &
qerqrdy €, 9 & 7 CATAAT OFT FEI
&, o s O &qaa aET 9 At
wdf & weq faems & A A @ d
i afpiv § it oF & 1 ag S AT
A ag A et T wr g ar A
qed A PAT A FAAE AR §, A X
argx ot ot s adr e ferg AT
g i wiE Farfewar ¥ fawme
FIAT F AT I AL A A G R ;T
T FIS DT-E A FT FEIA
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[=rafr @eft ®xrdr FITEE]

g &t 39 gaa fay i, afea
oIS WY # IAT TEad UrEf &7 84T
TESFAr ¥ W g, q-HE F o 2
o UF qear qaq F1 F4 G4
=T @ § ) fagrar #1 gEre I A
Tad 9l ISHET WX aa! TEAs
FT TIFH T TH! AGT | IAT FY @qq
qiét F  FagIa AER A—HFEH FT AR
ERT—fae] qeA™@T 1 TF "G Wel-
= e forar o, Sifee £ 7@ G,
IF FAT T T FTAATET W1 T FY
g, b e S swifa faem Ao
T ¥ agt fagea #uet uef & 4
TIFO UFATH H ATH-ATE IF @ g W
TAAT §Y AET T T A HIAAT QT THHTT
frar § fas weames =1, et s=m
AgM geETQ atfsa fRar ar Ay,
sfd | G AT e g8 gad
qrfeat & faarg 3 wr € | SHaw e
WG FT T § W F=aT1 g 8T,
FEL AT § | T I F AT AT
FAT TSAT FY AT T AL T TAGI
SasT &4 &7 fadw frn, afes o
AT 6 WK & | 919 98 TR &
e w & fomt & w @
TGl Ao THo THo FF T MAAAFT
g9 7 WY WA AT IET TRA &
fsre #1 Ao 2 faan, fawee &
& &Y, favrem #1 1w 2 femrr, -
EFS FLA FT | Y FHEYLT F ST e
F AGEAT AT, SAH IR AT F
IS &1 AN #Y & | ToeT 91 § 5
o 99% faest wrEew, guw g
TR, TIF IAT WRT T 1o, 39 7
fora o (e oo &Y, o7
qEH A FT GHIT IO 2 |

: afed WP A HR A9R ST §
A TAGY & g AR AT F77 FT W,
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TF GUHSST TL GG T3 § | S W
T Zferor 9T & TrEEdl ®1 e #57
AT AW G o WHo Fo FH @A
TE ¥ T A FF AT ey A9
T & | f gear g A ST AT W
T WG ¥ THS FW A A A g,
qrary dred #1919 FEL 7, WIS IaH
qT JANT A gL & | GeAr (@I A
qOAITETH § 16 STE F( OF qTAT
T T AT {6 A1 H JIST F HAT-HAT
FU | SR HUAT IAET 9T AR
#¥ faar & | S @ ar
“If an announcement of separate
Andhra was not made before Janu-
ary 21, Congressmen in the region
will resign from the party. Mr.
Subha Reddy warned that the loss
of Andhrg to Congress could lead to

separation of the south from the
north.”

Tear G A HF TmE & few aw
26 SHAQ F ST 9w fzar, S99
IR ST A gFEeY JIeA &1 910 Fal -
oft, 3o Fa% 6T IEM AR 9 &,
oy & & | “gfend wrmE ¥ 98
fogE &1 8 -

“Mr. B. V. Subba Reddy yesterday
warne the Prime Minister that a
situation might develop when there
would be a complete breakdown of
relations between the Southern and
the Northern States, if Andhry was
noi conceded.”

al Sggwfa SfY, sEEar F oA 2|
AT, TEEAT FT {GHTEA SHEH H1S
geaT G wwy wfafa & wfem § 0
AT WX G T RS I a1 gIR
T WIS TS ATHT FT SA W, [T w5
ITH A O a9 99 & F9 § a7
g | Fg =S S FE @, IEHT
TRM @ 4§ g alwa gefafeeme
q £ N
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i

TATETETR # F qEW HAT F T
#3 fa@m &1 gare an, @ HAT-HE
fardt ¥, #aaewr arfedt & R
SEH UF g W | Ao wetad 7R
SMEY S UF Al A1 FE M@ ARl
@ g%y A, § FHer femm & faq oF
H T AT AT | WA FEAfee qrEf
AR Ttz & agt vy ¥ gry faen +3%
w0 = | (Interruption) o dto
THo WX fgrg W1 AW AT Y AN
qfeer gy 7y | wfEx 9g a9 w2
FAT-TA G-, T-HET JHT,
FfET T aTa F AT 99 UH W |
SqEWTafq AgRd, 914 48 & f& Sear #1
oo 919 o & fag sE e gue
fFr 59 gaw o faww 78 | TR U
TG TR TFL F IO O w
arafa & & &1 AT T3 | qe R
T ARTATT &1 A FT | TATET
F1 g2 fewm #1 ggW A fam =
THR a1 F1 A9G qiF a9 & fqu
TEM dga Fnww F, AfFT S
TAF WY A ATS | FAAT A TAHR!
FEFIL & fZar | 1971 7 wEEwTY
frar, 1972 ® st o | 5 @i
qifedt 7 faw &2 & oF Aifa F; @
#I 2 W) ag Afq ag 2 % aeimar 3
A 9% T FIA A, AIET F qH 9T
& F T, EETE & W 9
& HO A AT afT FE 9T FA@T A
FE TEI L AT IA® ATH 9T &
FOT T | T IT FT THAT F AL
T A &7 99T FX W 2 | A AR
fearmn =gl @=w #1 fF w9 &
W FT UG g1 W@ AT S THT THAHT
# Sfase fAFeT aga 7 w=a &
TU WET A AL A g HFT AT
fv fggeim A9 Gifkes &1 &vg
% aued g1 fergeam W ATarE
qUET g, WRATE GRERT § , WG
el F FATT § I GH T AWl |
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fergeam Frav=mr arfg g gan
dagqge 3o goar g1 fAFaa
qEd =g W, AfwT saaamfy S, T
¥ g oA wlwwar Jigg T RS
77 w1ga F1 FaraAT BT FAET IF
AT gE 8 A T T AT 71 Faanafy
G g 25 fgrEET F gwdwy
garam & oF fafwee gfawd amm
¥ S AR UF ZHT F A FIT 0T

AN G TAE | 7 FAGT
4 gt Trgvy fagar & fF awm d
TFIAL FH I | AT T qEIT A5
T qFS  HFIAC § agr wIaar I
qE FNAT ¢ | F47 FI0F TP A G

fray arar #15 "Aadeer o1 Wiy &
WY aE O 5 g ggw § & ug

frafear? =% Qo sRO TR 7

TIAF Wl & A7T =7 oewoy g FET
[AETE FA E A< AT AG AT IAF

qrF HIETAR FIAANT F (AT 16 T

giai §, 97 W ¥ @9 F@IF Ay

FIET EHERTE 1 & 11w -d TTEH
@' B % ? oqrfE TAF LD F 3 ?

gH "Il Y3ar & i S W 7 9w
AT FT FT A& gOT T4 g1 AF47

a1 e gt (Time bell rings) ® A
i< fagz w1 98 A o 957

fear S | UF ART T WS SHF

faz 3o a1 sutar wwatwar =fEgw

e w9 AR F TT 914 AT,
WS LI &1 F8 {41 T, 7= &
G BTG & GL&HTL & g1 U fqa0
W AT FT 9T g FAT F waA
F1 A FI TF qH AT ARG AT |
FIT 2 TH AT & ATIAA N, AT
uE dF4E THE G | A UHT AT
T AFTHT ®0 500 &, Al a7 F
AW & gT4 | 3A WETAT T 7 H 7 74T
21 UF 36 WL F JIE@9 T AT §
I4 TATH H AN, T AEIH g 1 ITH
TREQ &7 36T L T F1 SeaT

1
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[ @edY £AT8 ALEA]

F AT oM 95T F AT, F TA NI
A& FToH 21 F5TFEw §
HF-TF FLAH ATIGE KT Sorms 1 AT
fSTara2 AT FATT @I ) T
Zar gifes &1 S0 SiEr g, A
frwrgs & wifee< &1 SamT ST 8,
er 295 & AMTHT FT 70T S50
M asTag § & sepmdan & wifwg #r
SaTat w4T, Af0q gHRE B FTA TH-
qrw w40 5gAT, Faw foargd @ s
S | TH G § F -qA @1 A1 fowret
FISAGISIGrES F NS fwawr card
27 SAFI FE AR QI ?  AFAX
A saigy S g, AfFa gEdz g4r
% T AGT AT STaT | Fq7 "I
TgT Y S@ET ST GRS agr 7
weq F1 fewe famar a1 gaardy a4t a1
qg AT 25 T AT A g | 37
drs frgsr g8 7 F4T FITO FY
wEY 2 TER S 7 WA FT TR
Fawrare Fi Wul wiRT 57 ouzfadi
T Q& WET | SAF TTT @7 4T
g7 &1 &Fal, afwT agr arae qfaw
g FAERTT ST & fRg §, Sed
s ATH 120 & fo X S5 ¥ H&7 Fpra
ageAT ot F fag w9 qTg ;ST A
BT AT AZ TG AT STWI] | TF
FeF wg o R & 1 wifEw s5F

e FROT FETE ! TIARFERT AGT
AR FEILFHF IS E | H AT F
T &1 ¥ FT w7 AEA] AR Sqwe
Fragger W) T ATEw

ag SWyRfes AOT € 1 & SHAT =1gar
grmragdmferd? wafo g
AR 7 FrAmer § S afsee agr
T 59 T IZTwG (Hal , GATUT T F1
Fg5oT fraT @I AR T F AT 9T
qg GEATT GIF FET TET A gl
FIA | U AgAT 7F 1 9" o7 W™y |

ag uF Afgar oF sfwar v fow,
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SIFT RISy WIS I AT, SAF( SAISH
w13 fagr w51 IR FAIST ALY S
) ST 3% ofF T 55 Fi@ gAY
SAR gIAr e a0 R s W ogrd
%7 g1 TG AT AE WA ) FN 5
FHATE P F3 A F AT FATTF
TAW ST FIT AT TG AT AL AT
FET FITT FIZF AT & IT F1 5T FC
F 067 S0AT & 1 0% FfqqzT A
FE T 9T I57 F AT T30 FTAGH
T2 35 wifAT |G

mry i (frasax 11) 39%
TR A AT TG —

“Shri Geddam Mahalakshmi was
gheraoed at Jaggannapet yesterday
evening. Agitators tried to apply
bangles and huldy and tried to
parae him on a donkey.”

F41 G40 IF@T & TR0 AT g ?
F4T 30 SR(FT F aUF Har g F
JA(d FAE FT AT YAHT F I3
FARF ST AT FT T FT A5 7
“fergeam TigeR” ®EU 15 FT
fagar & :

“The formation of a new organi-
sation called the Andhra Praja
Sainyam (People’s Army) suppor-
ting the demand for bifurcation of
Andhra Pradesh was announced to-
day in a press statement. The
statement issued by Mr B. Raja-
gopalarao on behalf of the Sainyam
said: ‘The Organisation’s working
committee formed at a ‘meeting last
night wanied former Deputy Chief
Minister B. V. Subba Reddy to
form an alternative Government.’
The statement claimed that the
Sainyam had a strength of 20,000”

STAATERLT ST, & FUIET TFF T AT 2
faaz & @& FTIM , FOF I A
AT TSI F I &0 B AT
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- W g wrg & widew & g
TE & G AREL T Goag=1
W fAgT 8, IFF a1 ¥ G T 457
fear 7 Az ¥ F99, @ ouT o
F TEWET AT AR F HF TH-
frae st-a€ a8 wfasrdy gemngem
MW@ T 9gA AT HAT AT
Fe fgamaa FX @ A, afFq o
T B GTHIT 9% a9 § 547 Faq
33T TErg | guiFenar agm fafsezs
agT 93 g0 B, § 579 S g fx
ATER TF A6 & faeg 741 Fraat
FT W R AT GoangeAT TEA WM
A W@ e fadwr & awfa ST & G358
F YR @ 8, A1gT & fafasn gean-
GooIT FT 1 FSATHT AT i F< T
g AW TFT JAX FLq, I&& faq
UIFIR FFCET ] 7

o W A ug 350 fr sgr aw swar
Al GAEHT & SART HIW FAAET S1Q,
sy mam feamr s afEe sifee
T T w frg 9T W@ Y, ST wifgee
TN &1 qHEAr #H F fAa, U IW90-
arfas gUFT ¥ AMIIY F faoamw x5
2, SR SEH qHET FTAT T0fET |
aa swfrg & fa fafaex ama w4t
FATAT F FATH T |

SHRI VEERENDRA PATIL: Si
since yesterday this House has been
discussing the President’s Address to
the joint session of Parliament. I feel
that this 13 the opportunity provided
to the representatives of the people
to review the progress achieved
during the last one year and also the
shortfalls, if any. Sir, I would like
to know from the treasury bhenches
whether they can legitimately take
pride in the happenings of the coun-
try during the last one year What
are we withessing to-day? We are
unfortunately witnessing the fast
deterioration of the political situation
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and the economic situation 1n  the
country. Violence, morchas”, strikes,
agitations, relay fasts are the order
of the day What 1s the root cause?
Why 1s there so 'much of violence in
the country today? According to me the
root cause 1s the worsening economic
situation. The prices are shooting
up. Unemployment 1s growing by
leaps ang bounds The common
man’s life 15 becoming miserable. All
these years we were talking in terms
of economic growth. We used to fix
targets also for the Five Year Plan
periods as to what should be the
econcmic growth., But I feel that a
stage has reached when unfortunately
we have to think in terms of poverty
growth. If anything 1s growing in
the country today and growing very
fast, 1t 1s poverty. Poverty during
this one year, according to official
figures that have been made availa-
ble, has grown up by 12 per cent.
But there are economists 1n the
country who disputs this figure.
When 1 say poverty growth, I mean
the increase 1n prices. The c¢ost of
living has gone up, according to the
offictal version, by 12 per cent But
according to the other version it is
14.3 per cenf. And just now Mr.
Bhupesh Gupta was mentioning that
it was not 12 per cent or 143 per
cent, but 1t 1s 24 per cent So prices
go up and, naturally, to that extent,
poverty a'co grows. In that context
I was mentioning that during the last
one year poverty in the country has
grown by 143 per cent In certain
articles the priceg have gone up ran-
ging from 14 per cent to 48 per cent.
The Government, T must say, has
miserably failed to hold the price
line. I would like to know who is
responsible, whose responsibility it 1s
to hold the price line The respon-
sibility squarelv falls on the shoulders
of the Government Sn far as the
rise in prices is concerned, it is entire-
1y the responsibility of the Govern-
ment. I think this Government will
not hesitate to own this responsibility.
Economic prosperity of a country
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.depands upon its political stability. If
there is no political stability, then no-
bady can think of economic prosperity
in that country. But at the same time
I would like to emphasise that politi-
«cal stability of a country also depends
upon the economic prosperity of that
country. If there is no economic pro-
sperity, then there is no political
stability at all. So far as political
stability is concerned, today we have
got a stable Government not only
here in the Centre but also in almost
all the States. After the mid-term
election in 1271 the Prime Minister has
emerged as the strongest leader of our
country. I have no hesitation in admit-
ting this fact It is a monolithic party.
Whenever anybody asked. “Who is
the strongest person in the world to-
day?”’, we used to say, “the President
of the United States of America”.
But I must say that the strongest lea-
der of our country after the 1971 mid-
term and general elections 1is our
Prime Minister. At no time the Prime
Minister was so strong or the ruling
party was as stable as it is today.
When there is a stable Government, I
would like to know why the prices are
rising and why the economic situation
is deteriorating. Why is there so
much of violence. Why are there so
many relay fasts and agitations that
are going on?

During the last four Plan periods
-since 1951, Tis. 65,000 crores have been
sp-nt on the development of this
country. What is the result? Al-
thcugh there is economic growth and
although development hag taken place,
who has benefited by thie growth and
development? The theory of percola-
tion has been falsified. Although we
have spent so much of amount during
the last four Plan periods, the benefit
has not gone to the people and the
man in the street. It is always said
that the rich has become richer. But
the poor has not become rich. He has
become poorer. That is the result of
this development. Accordingly 1o the
figures—I do not know whether they
were given in this House or the other
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House—there are 220 million people
in this country out of 530 or 550 mil-
lions who are below the poverty line.
What is thal poverty line? Poverty
line is the line having an average in-
come of Rs. 240 per annum. That
means there are 220 million people
after twenty years of our planning,
whose income is not even Rs, 20 per
month.

What about literacy? We have
spent thousands of crores of rupees
on spreading literacy. Today 71 per
cent of our population is illiterate.
They do not know how to read and
write. They do not even know how
to sign. When there is so much of
poverty and illiteracy, naturally there
is scope for exploitation, My charge
against the ruling party is that in the
mid-term elections in March 1971 and
also in the General Elections, they
have exploited fully this situation. My
charge is that political exploitation
was resorted to by the ruling party
by raising a very cheap and easy slo-
gan of ‘Garibi Hatao’. Who does not
want ‘Garibi’ to be ‘hataced’? Every
body was attracted by that slogan.
Naturally the country was in need of
a stable Government. I have no
grouse against the ruling party so far
as that slogan was concerned. What
we want as the Opposition Partieg is
that the pledges given to the people
at the time of mid-term election and
general eleetirn should be fulfilled.
They should be fulfilled as early as
possible. Whether the ruling party
and the country are going in that
direction is the point under discussion
now. What we find today is that un-
fortunately during the last 20 months,
we are finding ourselves in the age of
shortages. Tbhere 1is shortage all-
round. There is shortage of power,
shortage of fertiliser, shortage of steel,
cement, food, industries and what not.
If there is no shortage in the country
today, it is in respect of population,
in respect of the unemployed people
and in respect of the slogans. Popu-
lation is growing steadily although
there is a Ministry at the Centre to
take care of family planning projects.
We have been spending on family
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planning hundreds of crores of rupees
I would like to know 1n this cone.ticn
whether, during the period 196171,
population growth rate has been re-
duced even by 01 per cent The popu-
lation growth 1s 25 per cent every
year, not 01 per cent more, not less

Similarly, unemployment 1s also
growing and 1t 1s growing by leaps and
bounds Nobody today 1s 1n a position
to say what the number of the un-
employed persons in the country 1s
Only the other day—I do not know
whether 1t was i1n Calcutia or some-
where else—the Prime Minister said
and admitted frankly that 1t 1s 1impos-
sible for the Government of India to
ascertain the exact number of the un-
employed people 1 the country

SHRI BALACHANDRA MENON
{Kerala) We know the number of the
employed people and we know the
size of the population The rest you
can find out

SHRI VEERENDRA PATIL We are
not worried about the employed peo-
vrle They are also the fortunate pccple
and they are better placed But we
as representatives of the people are
worried about the unemployed people
who are loitering in the streets and
we want to know their number Some-
body says that by the end of the
Fourth Plan period, the number of
the unemployed people would be not
less than thirty-five million

SHRI PITAMBER DAS 1t 15 sim-
ple ang arithmetic you can easily find
out their number Find out the num-
ber of the employed people and dedu<t
that number from the total population
of the land

SHRI BALACHANDRA MENON
That 1s what I said

SHRI VEERENDRA PATIL It 1s
simple arithmetic, no doubt But the
dithiculty 1s this You will know the
number of the employed reople so far
as the Government depa:iments are
concerned, so far as the factories are
concerned But what about the peo-
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ple who are 1n the rural areas where
85 per cent of our people live? What
1s the number of the self-employed
people there? How fo find out? What
18 the number of the unemployed peo-
ple there? They are not only unem-
ployed, but also underemployed (Tvme
Bell rings)

Sir, I have to make so many points.
I hope you would kindly allow me
fifteen or twenty minutes more I do
not always participate 1n the debates,
I participate only once g year or twice
a year and now I would like to deal
with the drought situation

2

THE VICE-CHAIRMAN (SHRI
RAM SAHAI) It would be difficult
to allow twenty minutes

SHRI VEERENDRA PATIL- Now,
Sir, there 1s power shortage So far
as power 1s concerned, the plan target
was 23 million kw But the generation
of power 15 not even 20 million kw.

Now there 1s drought and there 1s
power cut everywhere Power cut 1s
being experienced all over The cut

ranges from 25 per cent to 80 per cent
In my own State of Mysore, whach 1s
known for power generation, there 1s
a power cut of 25 per cent It mught
go up to 40 per cent or 50 per cent
also 1n course of time

Then, Sir what about food? 1In
1971, as against the target fixed by the
Planning Commussion of 112 million
tonnes, production was only 102 mil-
lion tonnes In 1972 1t 1s not even a
hundred million tonnes of foodgicins
Buffer stocks were there and they
were of the order of 95 million ton-
nes The Government was saying
that there was no difficulty at all be-
cause they had plenty of buffer stocks
When they had plenty of buffer stocks,
why did they allow the prices to rise?
It was verv easy for them to dump
the buffer stocks in the market and
control the prices But they did not
do 1t T think the buffer stock of 95
million tonnes of grains hag already
disappeared or 1t 1s hardly about 2
million tonnes or it may be about 2%
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million tonnes which 1s left now The
country 1s short by 15 to 20 million
tonnes Now they are thinking of
taking over the wholesale trade of
food g amms So far as I am concern-
ed, personally speaking, I will say
I have no objection and they can take
it over But, Sir, I do not think that
they are going to be successful in that
They are bound to become unpopular
I am gomng to caution this Govern-
ment and the ruling party, because 1if
they take over the whole-sale food-
gramns trade, 1t 1s to the advantage of
the Oppostition parties They are
bound to become unpopular By tak-
ing over this foodgrain trade they are
antagonizing mnot only the peasants but
also the traders They do not have
the organization They do not have
efficitent public distribution system
The machinery 1s so corrupt that they
are bound to become unpopular This
1s a word of caution I wanged to give
to the Government ..,

SHRI MAHAVIR TYAGI Then they
will blame the Opposition parties

SHRI VEERENDRA PATIL I am
not going to come 1n therr way 1 said
individually 1 welcome 1t

SHRI MAHAVIR TYAGI Rationing
will have to be made compulsory

SHR1 VEERENDRA PATIL 1
would like to pomnt out one thing
more Today they are purchasing

wheat at the rate of Rs 70 per quintal
But do you know that fiom foreign
countries they are purchasing wheal
at the rate of Rs 90 per quintal Why
not the same rate 1s given to local
farmers® They are not paying Rs 90
Per quintal to them

SHRI MAHAVIR TYAGI: Is 1t ex-
clusive or mcludes transport charges?

SHRI VEERENDRA PATIL I do
not know about the transport charges
But I know that comes tg Rs 90 per
quintal whep they purchase from out-
side, whereas 1n our country they are
Paymng only Rs 70 per quintal
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3ir, 1 was mentioning about the un-
employment problem  The figures
that have been quoted by Mr Khadil-
kar are here He said in Bombay or
somewhere-—and 1t has appeared 1in
the ‘Times of India’ also that during
the period 1963—1971—for five years—
the unemployed mumber has almost
doubled In 1968, according to him,—
25 mllion people were unemployed,
and this figure has gone up to 51 ml-
lions, whereas, according to other ver-
sions, 1t 15 not less than 32—35 million
people Now they are creating five
lakh jobs We welcome 1t since this
helps 1n solving unemployment prob-
lem to some extent But what 1s the
provision made? A  provision of
Rs 100 crores 1s going to be made
That means, per head, per job, they
are goimng to invest Rs 2,000 I would
like to know by investing Rs 2000 are
you going to create job opportunity
for a person® It is not possible It
1s a wrong calculation and that 1s not
gomng to solve the problem If they
want to sumply create 5 lakhs guper-
numerary posts, that 1s agalin a bur-
den on the society, on the exchequer

No industries are coming I do not
want to go mto these details But I
can tell you that industrialists gre not
coming forward Entrepreneurs are
not coming forward, because they feel
that they are insecured And the
sword of nationalization 1s hanging
They do not know whether after in-
vesting money the industry 1s going
to remain with them or it 13 gomng to
be nationalized When this 1s the at-
mosphere 1n the country, who 1s going
to come forward?

Not only that I can tell you also
this thing from my Lttle experience
We are tak ng about the landless I
do not know how much land 1s gomng
to be made avallable for distribution
There 1s so much of land hunger You
cannot distribute land to every person
The only way 1s to see that the burden
on the land which 1s there ;s shifted
How 1s 1t going to come? It is only
possible when we think of rapid in-
dustrialization 1 this country and
that rapid industrialization can come
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when you give all sarts of concessions
and inducements to enterpreneurs to
come forward and establish industries,
which is not happening.

My State, unfortunately, is a very
badly affected by drought this year.
According to the Governor who ad-
dressed recently the legislature in
Mysore, this is an unprecedented
drought in living memory. Nearly 50
lakhs people have been affected by
this. And I must say that the Gov-
ernment has miserably failed to pro-
vide relief to the people. 75 per cent
cattle have died or have been sold to
butchers already. I am making this
statement with all sense of responsi-
bility because I have toured that area
extensively. 1 have visited a number
of villages. The villages are deserted.
50 to 60 per cent of the people have
already migrated from the villages.
There is no fodder, no drinking water
and no foodgrain supply at all to the
people. 20 to 25 lakhs of people have
migrated to Maharashtra, Gujarat or
to distant places. Nobody knows
where they have gone.

There are starvation deaths, Sir.
But, unfortunately, the Government is
very prompt in contradicting the star-
vation deaths There was a commit-
tee constituted by the Government
and 1 am quoting an extract from the
report of this committee. So far as
starvation deaths are concerned, it is
a very serious matter and 1 would like
to bring it to the notice of this august
House. This Committee was constitu-
ted by the State Government and
announced on the floor of the Assemb-
1y. This committee, after surveying
the whole area, made a report to the
State Assembly. This was a one-man
committee headed by Shri C. M.
Arumugham. The Report says at page
39: ",

«At certain places, people com-
plained that there were deaths due
to starvation owing to the scvere
drought position. There were also
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reports of deaths due to hanging.
The relatives and villagers stated
that these deaths occurred for want
of food and consequent frustration,

The officers, however, denied such
allegations on the ground that the
dead bodies were not sent for post-
mortem and in certain cases on
enquiries 1t was not proved that
these deaths occurred on account of
starvation. The fact that the people
of the drought affected areas are in
a miserable conditicn is indisput-
able. The condition of those who
are suffering from chronic diseases
is worse, as they were not able to
get proper and nutritious food that

is required for a sick man. The
probability of death of young,
middle aged or old being attri-

buted to starvation cannot be ruled
out.”

I am emphasising this.

“The probability of death of
young, middle aged or old being
attributed to starvation cannot be
ruled oui n the present situation
that is prevailing in the drought
affected areas. If the present situa-
tion is allowed to continue it will
not be surprising there may "2 any
number of starvation deaths.”

Thig is the report that has been
submitted to the Legislature by the
Official Commission appointed by the
State Government. There is no
drinking water. Even the river
Krishna which is supposed to be the
biggest river in the South, has no drop
of water. 1 wrote to the Prime
Minister. 1 said that if this state of
affairs continued during summer
months, i.e., March, April and May,
there would not be any drinking
water in the villages which are
situated on either side of the banks
of the river. There are thousands of
villages cn the banks of this river.
The people are starving of drinking
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water and Maharashtra is diverting
86000 million cubic feet of water to
the Arabian Sea for generating power.
There is a reservoir at Koyna. They
are generating power and diverting
water which is going as waste into
the Arabian Sea whereas the people
are starving for drinking water, I
wrote to the Prime Minister. Let 'me
make it clear that I have full sympa-
thies for Maharashtra because they
also need power for so many indus-
tries in Bombay, Poong and elsewhere,
But drinking water problem has
become a very serious matter. During
the course of the next two or three
months, thousands of people will die
out of starvation from drinking
water.  After all, drinking water
should have precedence over other
things. I wrote to the Prime Minister
with a request to persuade the Maha-
rashira Government not to divert; if
it comes to the question of shutting
down the generating stations we can
pay compensation, lay-off charges and
other charges; it does not ‘matter.
Today the question is, how 1o save
thousands of people who are living in
the villages on either side of the
bank, but I am very sorry tc say that
till this date I have not received even
an acknowledgement from the Prime
Minister,

SHRI MAHAVIR TYAGI: Shame.

SHR] VEERENDRA PATIL: 1 have
written not one letter in this connec-
tion; I have written three letters to
the Prime Minister but she is not
courteous enough to acknowledge or
send a reply to them. When she was
visiting Mysore, I wrote to her mak-
ing a request that since she was visit-
ing in connection with some functions.
and when nearly 45 to 50 lakh people
were starving, she coulq extend her
stay by a day more and visit the
affected areas. For that also there is
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no reply at all.

When the condition is so serious I -
would like to bring it to the notice
of this august House that the amount
that has been provided by the Centre
g0 far is only Rs. 7.5 crores against
the demand of Rs. 151 crores by the
State Government. Of course, there
is callousness ang indifference on the
part of the State Governmenti, but 1
do not want to avail this forum, this
opportunity to blame the State Gov-
ernment. I will take that opportunity
elsewhere. But, whereas as against
the demand of Rs. 151 crores only
Rs. 7.5 crores have been granted to
Mysore, Maharashtrg has been granted
Rs. 73 crores. Why this step-motherly
treatment to my State? —J would like

to know. I want an explanation from
the Government of India. I have no
grouse that they have sanctioned

Rs. 73 crores to Maharashtra, but why
not give the same amount to Mysore.
When the Maharashtra Government
demanded Rs. 150 crores, they got
Rs. 73 crores but when we demand
Rs. 151 crores we get only Rs. 7.5
crores.

When the Prime Minister went to
Maharashtra, on the spot she announ-
ced four railway lines. We have been
requesting since a decade for taking
up railway lines in Mysore State, and
those four railway lines in Maha-
rashtra costing Rs. 250 crores have
been committed as part of the relief
programme Then, why not the same
treatment 10 Mysore, Sir? Not a
single project has been sanctioned so
far. T wrote to the Prime Minister
in this connection. I said that this
Konkan railway line ig the original

West Coast railway line. We had
mooted that idea—both myself and
Mr. V. P. Naik, the present Chief

Minister of Maharashtra—and we
made a representation to the Govern-
ment of India in the Railway Ministry
to take up this West Coast railway
line. And when the question of
takings up: the railway lines comes,
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unfortunately the railway line termi-
nates only in Maharashtra. It does
not extend to Mysore. This only
shows that this Government, although
the people have elected 27 Members—
100 per cent success in Mysore so far
as Lok Sabha is concerned—and this
is the only State in the entire country
where the Prime Minister was welgh-
ed mn gold—Mr. Konda)i Basappa will
hear with me—is rewarding us thus,
and this is the reward we are getting
today for this. With these words I
conclude, Sir.
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THEIU § IfT § A A6 g X
FE F | @ fag wreegEE 7
THTHE FAT TT | G2 HT FGATUT
3 & fog @ st g7 wnfew wmfayg
for < 9o F AW FT AT T /A, 3597
HIX AEE & JAFAIATY §, TIETEH
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ek & AW AW g waE F43,
feg qwg {93% | 78 owew g 5
gieel &1, oot #Y, FHAIC AR
FI AT & IS TG & JA—IF
g3H A AT FT A1 TITH W GGH X
o YT aga § aveTeq FI, 09,
TATH IETEAT  ITE@TET A, A,
AR 97 Az TG (Ao TH——aqar
&Y 7R & werw grag fedt s & g—
FOAR F AGA—AAHA BT
fad—ardtm =1 ar—agar aw
BT AT W & ) T a¥g UF FgfAer Y
UF FAqEIEl grd Jarg gt S |
Al wF 97 frar mar u1 H e
AATET AT 4T % qAET ¥ O wrady
AEAHTT AATSHH g——H qwaar g fF ag
TEl TG WX qr HEL T AEH
gHAT N uenfow g qra W aga #9 §
T ITHT 3@AT Anfgu | faoelt #1 @9
UF ulgd = f&Fan Jr——amm #1 g%
gt gra HET & a8 2@y & feg v
AR F1 §85 qrAr a1 fHan -
T § AAGTAMAT & | TATRA F TIAL
¥ gugre! uF 97 of JafF faedt &
T HrEEl & FG AGAAT § AL DR
g% FIX W TSl ISTAT & AT ICEHEST
F1 qIT HTT & ar wgr wmar @ w5 ag
Frafaang wfed fFdy qa, faey ST
1, fFet wsga w@q Al w1 oIS I
GeH FTT FT RHGW T Frford, gEH
TFETE FT AT SIS, AT FEY FTeH
g1 @7 & A1 ITHT TATH Friow | ey
TRt T/ |

“gw owg T FI9 & AT &1 I @
AT F FAA AT HTT g a1 AT AT
3m |” ,

TE @ 71 & & o1 w7 wgrdr g}
T F TEAE g AT B TS A
W& T WA AQ g I Tod g
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gqar s feaw, g fafaedt & aanghy
f® g g F sFax ¥ wAR g
VR T4 Farw@ N, fwJsrearg 7,
FE & IO 7 A8 § g ¥,
TTME ¥ AT Ay v ¥, aafFeady
¥ 99 wradt zan Fofsas ¥ 7Y g,
afew gferm dYo qo Hro AT FATT
FI WHT TgT AW F forg gard TE, @7
9T qZ WX FY AR FI7 § AR
FE AT BN ALY 1 U, WO, 359G
HaE g7 I F1 q@TE 7 faar ag
I 9 T & | 37 93¢ FT AT AT
 gU FEHT FYAw AT F1Q |

srew fafaeev arfgar & fasdy azaar
HIATAT 7 5 srwfaaay #1 qaamadr #1
g T & fag F1 fafaedt #1aw #30
areil §, ag wgq <Y swiE A PR
Al HIT qeF ¥ wa<g FY AgL AT T
AT HT R0 7 qrar 5 da< qrga =9
FEAT & QA FGT, sfwT qar
TR T A s AT Y TE | qF AHH
g f5 97 awfaga 1 9, wreT, gs90d
ax I A1 qHad g1 a1 sa% fog |y
AZHAT FAT FTAF TET gAT | T TE
@ 7T ¥ Foe @i wifae a4y
T AR Y A S W I g
JEHT R 7 qg Y fawrfar A
TS ot Wjﬁﬁ faagr gl fro smea
& Fr @ g T famwr g soowra
ST S qETE g SAH geeare § o
SR F oG S F ¥ o7 FY T 2T
AT @ A faaF gra 7y gfygear @
gE 8 AT 92 q@I & | 80 @A @
gfeear zdi g8 g ot owd g ¥ -
Ffsar Fifw za% o< Faw w1 qwawr 2
qg FAT FIE T AT FqEF g Fwd
%, AT FUF E, 7g gOT § IR AEY
F, FAT F [FIAT § TAAT AR =T
fo strar & & § gferw & ara foo &
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FAF T JIT JEFIT AGT F a6, a1
T TFA | T 0 § (% wF IFF A%
Tg AT &1 fawrfan £ 9qm@ gaad
faggt 78 fFq smg 1 A Gt
foaF 9T & ¥ | gHagqd @ foe
FW § fF IR Ao geon 7w w1
M gFA sATs g, ag goa ¢ F
g aTEET g1 W @ wemd ® A/
Iq% qIg WY F THHA AH F wifad
TEY g1 AT IAFT GO AFT & FAT
F AT A% 1Y & | IR gy FOAT
g FIS AT &N AT 49T F
T G ag @1 I A7 a1q g, @A F AT
2 f& Tz AT w2 1 go 3§ F1 @A
T ¢ |

s dieieac at@ - AR S FE W
2 i gar Ot & o7 SRy, &9 FIEnT
ISET FH 8F W |

=} GRo TEWT KA . & AL qrEf
F ST I5T @I |

= wgEiT &Rt W 39 e 7
A qF oY gaTy R wmaa forg A o

sff Qho WANZ AEHAt TEI-IgA
gy, & sqAT 9ET T qET 33T @I
g\ TT Y S V@R AT IS,
AT IZMET & | MR T TE T A
&1 & & ST LR E | A9E 5
agae & fAT | S @R Sy oAy
I oS § AW A o, g & AR
ZH 919 F7 1 A1 I & I T TS A9 &
WD T NS IR T FY F
T FT AT | AT g T § & ey
¥ R qwgd ¥ 98 1 qER fRar Se
X I 93 FT Taww fFar g
qIEE FT &I WY FEET AT JTAT & A
g1 & for SeT geTan ATy, AifE g
T § AFRTY & oo ax-fredr &
g1 7Y aran | Fafae A fvar sig fF
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AW SATH g1 | AR U WEaNH
@ MU F FH ¥ w9 I 9¢ a1 6R |
I ATAT AT TLEATET o FT WG
7g ag A1 5% 9% &% g1, 7 1e o o)
Tg g F 7 Zrerr o i ag a1 faar & 5
H AT A @ K qww A AR
gH q% HHF! IqF AT T G7qT ALY
SO | AFTST A AGR g7 fgedr av
HAAT ¥ AT | AT T AT A
TR L0 9 Hhell § TX I A =AA
Fdr |z T a0 A ag g At
TERE 7 A1 FAET AL g 9E  faw-
fear & ) gz R fr ag 9o famfedt
L WX I 9K AU g1 AT |

= 0 ¥ FET § #1941
T 91 | ¥® fRaw Fia feiEs
7T @ A 35 *1 amr F o
for &F & Zrg 7 ®19 A1 w9t ?
TF O 47 e Tyt faar ar wr ey
ot free AT W S AW g s
3 fe a<g wras fru ™ 9 &) aE
§ IR T qTed § AT A gy A
foas w8y @ o feg 38 A1) @ aw
T a8 AT 7 KT A1 FH SRW
foar & 7 w< AqaT 39 T99 ¥ HIE
feu, @1 z@ o FgE G F g oegEe
fafregt o wr g & 1 AdT A R
& ooz oF AT J F 90 FEE WH
q@ g TE AR T S A IR
F1 THf At F fU @5 g A )

T A ¥ B o A 9T qARAR
a1 g % gma & oa7w @t & qEewE
#Y WRET F T a7 & W
TR UM far § AT 39 92 srw
g | WR AH oA & 5 7w
SALAT R A AR AW qEA
WEl A A qORAT g%, I qg /A
gar & 5 a8 am g A awe
i & faars @ 9T 98 9% f@ars
2033 RS—1I0,

[] [ l-.‘
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TS FIAT TTEH & | TE a9 ATLATGX
2 AT TR IY AAAT F7 a1 g7 & R
FEY gL ATZA A a7 HWSAT T &Y | TW(AQ
g A1 o feafedr ¥ ow-
ET ®1 3F wET  AMET
A & F HHAT § I I &1 ABGL4-
AT & | EATY qSF § WAL HETAA AL
¥ qT FT, 5AT FT N FARC AT AT
F] IRET FTH T N0 AT R AGAT
Z G gmr | afew Wi ;3N | gAR
HRT w2 At qgY & afew s g@d
grw, fow @@ ¥ gax gra /@ wf=
FI g I 3H TG F HHA AT I
qg TNA T, ghAG W T A HI
REEW F W HIATT K 9797 F AHAH
F WA ARG ¢Hy W (%
HN 9% 9% TgH qg AT B &
faar w5 .

g R

TffEm ¥ WR AR UG
g1 =rfgd 1 gard srew fafseec q
T qT F A9 AFALE T IS A
s arfad a9 & fg o) 37 & wigha
T foaar & g $1 gEeAd fFac
AR AR & qIS & AT F ST
fear 1 =&t qvg § g AT SHA HY
ams w2 faar 1 ®m afsem T9q
FIH ISA F TS TH[ T qRA WA~
ar Fear | fsqd saar  awfaad s
AT EIaT o ag wwa & {57 M A R,
FT FAA & | ARG A& FHTL §IT HAR
&9 W@ 7 IER T W F A
Fa7 YT g #a AT siFa & Afew
qFE KT q WA 740 § W H {7 HTET-
T & F A wrgfaad Sy S @
g 1 faaifamam ot segfeaa gidT @i
@Y § W 70 & 1A F1 Fo fowraa
gz grfaw H7% [HEE o1 W@ g 6K
qLoT far FUIgTE | I9E g A QIR
&, n=aar &, g fafaedt & weger 9w -
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&t 33 gu & arfam #3F 921 F Ty
#T FATT AT SEFET F1 @@ FWA
F faw qurerr W F vy o qw@ w
IeM are  fFar SwF I3 g § I
q<E § 98 T FVA TA W X F | AF-
qET F A § At Ias qraE wiEd
TEM F IR §H TgAE0 Arfen 7R
TIY THIW § I wRATr Arfgq R
g AFT FY g8 w58 aSifwar #71 ag
TEAT AET & WX T &F "R ¥ AT
AT Igy ) wfer @® gwrkr &
FAT W@ ST HYA "G | /I 39
fraa & ad w svq Af¥q ag W g
IAFT |19 T AR T A9 F fAC gw
Fifere ®AT =1fET 0

PR R TR i

fos ok &7 I =R FEAT TEAT
g | TAR wErR T fag F AT o F
X A | & WA g IAFA T |
T T g fF IaR SR 8 SR Q-
FA T qoH ¥ gzt Afgd 1 ag
faartfaa, sag R Rl wF JER
AT F[ 9g7 A0 § T § AR A
AeA! F ITARFACA qAT T TR
THL § | THAGET Tqae § wT HEEt
TAAE & W IS EH HEI [T
=1fET ) )

weiwe gfafady & ar ¥ a7 agr
TR g O F¥AT & f SgF1 faq agr &
AN FT ATATT AT FL GF7 | TEY
AT SHrHlCE TR AT AL AT
g | JHET wHaTg FIAT e /Y JT
g faer aga gwar & AR AR Fafam
FY Q0 F7A A1 2 a1 6 osppee fafa-
@Y gy Fared gfrafedy o @l
gfyafafeat & ar 7 o a7 #47 @raw
§3 gu & @ gar faw ag sF T A
o #9) 2@y @1q 7 @Y warw & fowrma
AR QRO &7 JAA W@ FRAZ -
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TaTEq FA! AT g ¥ IH a% S
“T AT AMRT W7 IuHT AASHT
AT AT |

T aw & SAaw o feoddr 7
AT T & | ST wfetg 0F wEw AT
g F]W F  §g@T d« AqEQ
g f& 7 =99 w@E ¥ oAaT F
gl ag 3% f@ars a1 2z f& =g
SAFT T A AT w1fsy, AfaT qmq
TAR! OHT 9E 3 fF 7 oo @19 FH
FT AME F AFLF W@ HILT ITHT AGIT
FAT T | 9 AET AIZT AT T A OF
fag st 1 wTH AT 9T qAAAAT FT
TEET AT AN § AR ATATfAT WY
TaT AT Aqgqa-g g ofwd sq&
fag sl 7gy gadt  qA fowEa
g & sty T waTewar aw FAT AR
g arstan fafeee agg ¥ 51 #+8)
F M GIZ AFTA § AT quea fwar
2, adY 4 g AeAr g 6 qEmAE A
A I YF A BE-BIE AFEA
©IZ HET FATA FT W7 FGl AATA AGT
21 1 99 {5 qgaaamt & fqq 57 768
7 fwadr grsfan awagfenr s #@ix
T qEaaEr ¥ fag saw A ®
ATIHT F15, 9ATAT 2 1 fwaet grafa
arargfear g & fquadt) a7 w9
FTE QAT aTEAL A1 Ay a7 fF a8
grefa waEd

SHRI OM MEHTA (Jammu and
Kashmr) May I make the point clear?
There 1s no bar on any community
to register 4 housing society They
can get 1t registered and as allotment
13 made to other societies 1t will be
made to them too

st gHo WEWT wIA WU 4 TN
F& WA ATHIZ grstan  FATEE
faesft & 1 10-12 qrET & Fifow w57
@I, sarave §a are AT §
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ot ww Rgar o9 fag F7
ife |
=t qRo wAwz "It § al )

e & fog #g @ g s arews
AAAAMT  ZAAT AR TET g qF A
gEAT F1 TH qEHT FI @7 AT
ot gfegar & o oHr qIE IR
g =fgy g1 ag wagd #& qo
¥e qId a5 |

st dEway | (IT7 gaw) H
qrgg  JYTAT ATES 399 Tg TWAT
Frgar g f @ X 97w F fog ome 0w
g FET AT @ § A1 A fF 3T awg
RIS (ET A G Il

st wang wIA TR Y §T AR
BIE-BIET FA9 g AL 1 gEik (9w

ft ®1% g fawadr afge | 385
fag &r¢ wrear faswremr =nfgn o
off dREER 1@ § AHA @

ar f& qew 7 frdl oF S1g AT @

g1

st gHo wANE A& TF A
QAT &7 FAAT IgT SE1E | FT TF 379
fafrez<r @ 3oFT F15 TISATIAT HeorT
& @ faar mar 1 IARI AgAT A
AIAEd TGl T B | WqAT &y fav
TAT | 9gT WISl FTH {HAT wAT SiE
q@ W AT ®T AT TTHET FT AT
gar =g M IFFT Y F1E vLAEST
AUAA FIAT AT aqF ¥

st gRo wawE WEA'  TET @ra|
# armar faar aar ar 5 agr gy
feeqadr wraw grit &fea mifearez
# Jraxr 3 fou oF-uF guar fegqay
T JE FUAA TG S a€ TERE Q7
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TET g 7 | FH a%g tod 1 agfaad

Qe I, TN F AT g6 AT

W g% ST ATA g1 AMGT
(Tvme bell rings)

AT (x T |/EA) : TR
G FET ZNT

St TR0 AANT WAl WIT 3T &I
THATT T ATMEY |

SHRI S S MARISWAMY (Tamuil
Nadu) Mr Vice-Caawrman, Sir, with
great pains I read this Address of our
revered Piresident which runs to nine
pages and consists of 35 paragraphs
When I finished reading the Address,
1 was reminded of one practice pre-
valent at the time of British rule,
when provinces were ruled by British
Governors and their Minsters. There
used to be one Health Officer for the
entire province He would periodi-
cally 1ssue a statement about the
condition of general health, which
would run like this ‘The general
condition of the health of the people
1s ve1y good except for some 1ncidence
of cholera plague amd other epidemics
Iike smallpox, chicken-pox, ete, etc,
in the province at various points’ It
was a common Joke 1n those days that
1f anyone began with a big preamble
and ended like a punctured balloon,
people would say, “You speak like the
Health Officer’s Bulletin” I am very
sorry, Sir, that the President’s Address
also reads like that It begims with
tall claims then 1t simmers down to
failures and ends with an appeal to
Members to work hard for the uplift
of the country I do not know whe-
ther our people are in a position even
to stand up now My friend, Mr
Veerendra Patil, gave statistics that
220 million people are below the
poverty-line How could you expect
them to work? The only work they
can do 1s to give life That 1s the
only thing that can be expected from
the people Since the last 'meeting,
the prices have risen by 45 per cent;
1t 1s not 25 per cent The prices
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of essential commodities especially
have gone up by 45 per cent. What
effecuve steps has this Government
taken to check the rise in Prices in
the last two months? I would rather
gay the Ministers spend more time on
plcnics, in opening colleges, in geeing
tamasha rather than sit on the chair
even to attend to routine files. Yet
they say that it is the Opposition which
1s to be blamed for the failures. I am
really amazed, rather amused, to
listen to repeatedly to this kind of
statement from some of the Ministers,
right from the Prime Minister down
to the Deputy Minister, that when-
ever they face any calamity, they
always put the blame on the people
and .he Opposition leaders, calling
them traitors, unfriendly people gnd
people werking under outside influ-
ence. It is really amazing, in no
other country, so far as my knowledge
goes, does the Government come out
and say fifth columnists are working.
During the grim period of the British
war, when Churchill was in power,
he krew fully well that there were
fifth columnists in England. You may
remember, our then India Secretary,
Amery. His own son was g fifth
columnist. But neither Churchill nor
any other Minister spoke a word
apainst the fifth columnists. The
gsame thing about Roosevelt. There
were fifth columnists working in
A'merica at that time. But never did
he speak a word against them publicly.
Again De Gaulle was the leader of
France. He was in exile. He was
everyday appealing to the French
people to rise and Pevolt against the
Nazi aggression. But no word was
said against him or the fifth columnists
there But what has happened to our
cotmtry. You have got Home Depart-
ment For that we are spending
Rs. 288.89 crores every year. Where-
from does the money come? Not
from the heavens, not from anybody’s
private property. It comes from me
ana myv good friend, Mr. Bhupesh
Gupta. Fortunately Mr. Bhupesh Gupta
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does not pay 'much by way of taxes
because he never gmokes or takes
tobacco. So he does not pay taxes.
But the rikshaw puller, the cartman,
the vender, the hawker, the poor man,
of the country pays through his nose
this money, Rs. 289 crores, to the
Home Department. What is this
mighty department doing? If it has
the knowledge that such and such
people are traitors that they are in
the pay of foreign influence, what
prevents the Govergment from book-
ing them? As my friend, Mr.
Veerendra Patil, said just now, you
have got a thumping majority in both
the Houses and also you have got
vociferous propagandists for you in
Mr, Bhupesh Gupta and others, and yet
what prevenis you from booking those
people? Now, they have appointed
Mr. Dikshit in the Home Department.
I believe he has been elevated because
of his dynarnism. At least let him
come out with the names of those
people who are in the pay of the
foreign influence. Name them. Once
in every five years we get the Chief
Election Commissigner’s report. In
every report the Chief Election Com-
missioner directly or indirectly points
out that some ‘money has played
havoc in the election. These reports
are there from the very first election
from 1952 onwards. What action has
the Government taken so far on these
reports? So long as it suits the
Government, they keep mum. But
when it pinches them, they come out
and crv. What action has the Gov-
ernment taken against those people?
Nothing. It is actually—I would
rather say__to put it mildly—ridicu-
lous, shametul, to say from the Gov-
ernment side that there are traitors
in the country. The Govermment’s job
is to act like a watch dog. Their job
is to see that those people are booked.
It they fail to do sn, a day will come
w'en people will kick them out of
their office.

Then, manv Members have spoken
at great length, including my good
friend, Mr. Bhupesh Gupta, about
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Andhra. | am sorry yesterday a
subtle attempt wad made to link up
Andhra agitation with the DMK, Of
course, a colleague of mine who
happens to be a Member of the Lok
Sabha, went to Andhra to gee the
conditions. I went to Cuddapah to
attend a social function., On the way
1 saw things. I had seen the 1935
movement, the Congress movement,
1942 ‘movement, the 1944 movement.
But never had I seen sucth a mass
upsurge as I have seen now in
Andhra; nowhere, in no part of India,
have I ever seen before such a mass
upsurge. I am prepared to challenge
anybody. It is not run, as Mr.
Bhupespy Gupta said, by landlords,
mirasadars or zamindars, this or that.
For information of the House I say:
99 939 per cent of vested interests,
zamindars, big mikl-owners, money-
lenders, where are all of them? Not
in the DMK. Net in any other pamy.
They are all in the Congress Party.
Whose responsibility is it then? It is
not my respensibilify. It is for the
Congress High Command. Mr. Shankar
Dayal Sharma is there. Mr. Yadav is
there. Others are there. It js for
them. But they do not go there.
They sit here and they keep all the
M.Ps. around them, They dg not go
to Andhra. They dare not go there.
Last time, you may remember, when
1 spoke on some subject, T requested
our Prime Minister to go to Andhra
and to speak to the people. I even
said in a lighter vein that as she went
to Tirupathi last time to pray to Lord
Venkateswara for votes—and He
blessed her with votes—this time also
she can go and pray to Lord Venka-
teswara for p2ace and security in the
country. The point is that she has
not gone there. That sense of res-
porsibilty has not dawned on her.
Shri Narasimha Rao came and others
also came and they all gave her a
wrong picture The net result is that
the whole of Andhra is ablaze with
internal gstrife. I saw with my own
eyes young bovs coming from middle
class families and young girls and
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ladies coming from respectable work-
ing clasg families squatting on the
road under thatched sheds. There
they conduct their relay fasts. I went
to them and talked to them and found
cut that they were not motivated by
any vested interests. Even naw it is
not too late. You can talk to the
people of Andhra and bring peace
there. Instead of that what are you
domg? You are sending CRP men
and armed men and I am afraid you
are even sending the Border Security
Force men. I tell you that these three
elements, wherever they go, are
unpopular anqg their behaviour, to say
the least, is obnoxious. Their approacn
to the problem is something that
would never bring any good result.
On the other hand, it will
have adverse effect on the situation.
This is the condition. Do not, there-
fore, under-estimate what is going on
in Andhra. You may succeed in sup-
pressing it for the time being. I am
told that the ex-Chief Minister of
Andhra Pradesh, Shri Narasimha Rao
is still staying in Andhra Pradesh
house here. T hear that he is telling
hig friends that the madam has assur-
ed him to make him the Chief Minis-
ter once again. Supposa this news
goes to Andhra, how will the people
thera  react? Shri Brahmananda
Reddy was Chiet Minister. Shri
Sanjiva Reddy was Chief Minister of
Andhra. Shri Sanjivayya was there as
Chief Minister. During thos: periods
Mulki Rules were there. But there
was no erapt.on of violence nor was
there public agitation. That shows
that this man is inefficient. He has
no control and is unknown. He 'was
appointed from Delhii He was ap-
pointed ag an Upper Division Clerk
to be the Chief Minister of a State
from here with the hope that with the
so-called thumping majority he will
be able to control the situation all the
time. But those days are gone. Peo-
ple are awakened now. Much water
has flown under the bridge since 197!.
This fact the Central Government
should realise. Sir, I gpeak with pas-
sion, because I belong to the neigh-
bouring State. I know that many of
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the poor people 1n the South wanting
to come to Delh: and dther places 1n
the North are stranded on their way
I can afford to fly And so also Shri
Bhupesh Gupta But what about these
poor people?” They cannot afford to
travel by plane because the fare 1s
Rs 500/- It 1s more than their life
saving How could they come? Some
times husbang 1s here, wife and child-
ren are there That 1s the condition
It 15 high time that we do somethung
about Andhra Pradesh

SHRI BHUPESH GUPTA. What
should be done?

SHRI S S MARISWAMY If the
wishes of the people are for bifurca-
cation, you have to bow before their
wisheg and be a democrat But do not
say for a minute that the trouble 1s
engineered by vested interests It 1s
insulting to the intelligentsiz of
Andhra It 1s a3 calumny It 15 1n-
correct I can challenge you 1 am
very sorry for this

Even though we are making all best
efforts to establish very good relation-
ship with the Central Government ¢nd
its Cabmet, we often get pmn-pickg and
brickbats from some of the rootless
Ministers who happen to find a place
in your Cabinet For example, Shn
C Subramaniam I do not know how
he has now become such g frustrated
and angry man for which we are not
responsible It was he who came .nd
sought the help of the DMK Party
and they provided him a seat He said,
“If Shr1 Karunanidh: will come to my
constituency, then I will contest” Shri
Karunanidhi gave that assurance and
he saw tq i1t that Shr; C Subramgniam
was elected Then he was appointed
here He first came as the Planning
Minister When he became the Plan-
ning Minister, people said that it 1s
equal to Deputy Prime Ministership
We were happy that that man, with
our help, has become ,rtually the
Deputy Prime Minister Bu*, for no
reason whatsoever, Sir, he hasg been
taken away from that position Aj the
Planning Mimister he went to Manila
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and on his way bhack, at Singapore,
he made a statement that he was going
to Amerita to meet Mr Nixon

SOME HON MEMBERS Who?

SHRI 8 S MARISWAMY Mr
Nixon, Piresident Nixon I do not
know what happened Something

happened and his sojourn was scot-
ched and after a few months, from the
Planning Ministry he was kicked to
the Ministry of Industrial Develop-
ment Then 1t was a demotion and
people around him felt that for no
reason he has been demoted Now,
Sir, 1n the recent reshuffle, he has
been further demoted and many im-
portant subjects have been snatched
away froran him And, Sir, see what
the subjects are that have been given
to him Mr Bhupesh Gupta would be
mterested to know them They are
Coir industry, Coir Board, Sericulture,
Silk Board, Natwona| Textile Corpora-
tion and, Sir, I may tell now—I do
not know how far 1 am right—that
the Prime Minister 1s thinking of
adding horticulture to the lst

SOME HON MEMBERS What 8 1t?

SHRI P. S MARISWAMY. Horti-
culture Sir, how are we responsible
for this? It 1z down-grading, it 1s
demotion But how are we responsible
for this?” Since then he has becomne
very angry But he must show his
anger here But he goes to Madras
for no purpose and makes 5 statement
What sort of a statement Sir? Now,
there 1s a power crisis there The day
before yesterday, we heard our Minis-
ter, Dr Rao ang the other Minster,
Shri Balgovind Verma, making a state-
ment here about the power position
the countiy Su, I am giving only
one line Their statement says this*

“The reasong fo; the shortage of
power all over the country are’—
please listen, Sir—‘“the reduced
power generation from the hydro
stations due to ghortage of water 11
the reservolr, shortfall in posver
generaticn 1n the atomic power sta-
tions etc, ete”
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And, then, Sir, he goes on to say:

“There is power ghortage all nver
the country except in Delhi, Madhya
Pradesh, Himachal Pradesh and
Assam.”

So, except these few places, all over
India we have got power shortage.
Now, Mr. Subramaniam goes to Madras
and makes a gstatement. For your
information, Sir, I may tell you une
thing. Whenever Mr. Subramaniam
wants to get a good audience, the only
place where he hag it 1s Parliament.
Outside Parliament, in our State, only
half-a-dozen pegple would be going
there and standing there to hear him.
I do not know how much of audience
he had in Madrag when he spoke. But
the papers are kind enough. Sir, the
Madras papers are of a particular type
of papers. If they want to attack me,
they do not have the guts to attack
me, but they praise my enemy. That
is their tactics. So, he gets a 7ery
good publicity. Now you must consi-
der his statement and see whether it
is an honourable statement, a dignified
statement, a statement worthy of a
Cabinet Minister. You must consider
this statement. Thig is the statement
that appeared in the papers:

“Power crisis: Union WMinister,
Shri Subramaniam blames the State
Government”,

It goes on to say: “Mr. Subramaniam
said that they are people who are
unscrupuloug enough to mint money
out of the conditions created by the
power famine.”

Sir, he says that by using this we
will corrupt ourselves, we will loot the
people and mint money. Please see
the words. This is what he hag said.
I am quite sure, Sir, that even if you
send a Lobby Assistant from here to
Madras to speak about thz power
crisis, he would not say like him. It
ig because this is a natural phenome-
non and it is not only in Madras, but
everywhere, It is in West Bengal, it
is in Maharashtra and in some other
places.
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What is the cut we have introduc-
ed? We have applied power cut 10
the tune of 10 per cent to the news-
papers and we have not applied thr
cut {0 agriculture at all. Are we to
blame for this? If you go there, Sir,
you will find out that Madras is the
only State where the ‘power cut is
implemented properly, with all reason-
ableness and yet, Sir, he has got the
cheek to say that this power :risis is

a tool for us to mint money!
BRI

Sir, T take very strong objection te
that. I am now told from a reliable
source that they are holding a con-
ference in our State. What for? Not
for unemployment. But to protest
against the power cut by the State
Government. They are holding a con-
ference to condemn the State Govern-
ment's power cut policy, and it is
being held at Vellore, capital of North
Arcot District. And who is attending
that conference? Mr. Bhupesh Gupta
will be surprised, the House will be
surprised, to know that Mr, Mohan
Kumaramangalam is going to attend
that conference. Sir, is this the way?
They must have a single standard..
They must not have double standards.
At one time or other you come to
Madrags like brothers, and at the same
time, you allow two of your errand
boys to Madras and attack us, and
they are carrying on a scurrilously
attack. Suppose we say that the law
and order situation in Delhi and U.P.
has worsened this yegr. News came
in this morning’s papers that crime
figures have gone um This is the
report given to Parliament yesterday
by not lesg than g person than Mr.
K. C. Pant that it hag surpassed the
population rate. If you say that the
law and order situation has been wor-
sened by the Home Ministry only to
loot and mint money, will you accept
it? There is a teachers’ strike in
Haryana and Punjab. Thousandg of
teachers have been arrested. Thous-
ands and thousands of teachers are
courting imprisonment. If you say
that the Education Minister of Haryq
ana, the famoug Bansilal, have wmani-,
pulated this in order to mint money, .
would you accept this? This sort of
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slanderous conduct and bhehaviour on
the part of these Cabinet Ministers :s
highly irresponsible gud we take very
strong objection to that, and we ex-
pect the PM to pull them up, other-
Wwise we know the way of retalation

He s talking about corruption Two
days ago there appeared 5 news-item
The famous Bhim Sen Sachar, who
wag once Governor, and a veteran
Congres leader, was addressing an
amti-corruption conference in Chandi-
garh and people had entered the
pandal, beaten him ang manhandled
him Who are those people? Congress
people Not Government servants
Now they are trying to repudiate 1t
It 1s not correct, I have first-hand m-
formation that those people weie gent
by some of the Ministers And yet
these people come tg Madras and talk
about corruptton They are not even
tolerant enough to listen to people who
are agamnst corruption And they come
like Lord Budha and preach sermons
at Madras

Sir, finally, there 1s another Minis-
ter I think he comeg 1mmediately
after Bertrand Russel He 1s g great
thinker and philosopher Every day
he gives some philosophy His latest
philosophy 1s this quotation which I
am gwving

‘“Violence 1n people’s agitations
cannot be completely avoided For
example, even 1n agitations headed
by Gandhyji, violence did crop up”

This 1s the epistle given by Mr K R
Ganesh, the new Congress man who
has spoken this in Madras The papers
published 1t 1n big banners in a man-
ner to mcite people to use violence
Sir, 1 can understand if Mr Bhupesh
Gupta speaks like that I can under-
stand 1f anybody else, for that matter,
speaks like that But he 15 a Minister,
and also he quotes Mahatma Gandhi
What does he know about Mahatma
Gandh1? I know him from his stu-
dent days From the very beginning,
he was a card holder He may be 1n
Congress today He may be a Minis-
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ter I was g Congress man I nave
sacrificed more for the country tnan
Mr K R, Ganesh And he comes and
says. Use violence What does that
mean?

Mr Karunanidhi, the Chief Min-
1ster of Madras today challenged the
Union Ministers Shi; C Subramaniam
and Shr1 Mohan XKumaramangalam
and others to sharg a platform with
him to discuss the power crisis in the
State This 1s an open challenge It
hag come from no less a person than
the Chief Minister hymself I have a
lengthy document which gives facts
and figuies We have sent deputations
and petitions to Delh1 We have on
bended knees approached Delh: on this
power question I may tell you, Sir,
that when the Congress wag 1n power
in Madras, the available power was
800 MW tonnes We have doubled it
to 1600 MW tonnes in 7 years from
1967 to 1973 Nowhere 1n the couns
try, the generation of power has mm-
proved as much as in Madras

I am thankful to you for the time
you have given me and I hope that
some of the hon Ministers sitting over
there would have listened to me In
spite of the fact that they were talk-
ing and discussing If they have not
listened, I request them to go through
my speech tomorrow and do whatever
best 1s possible When I heardq Mr
Bhupesh  Gupta speaking about
Andhra, 1 was reminded of Maha-
bharata In the court of Duryodhana,
there was a very powerful orator and
a powerful strategist, adviser and
philosopher He was untle Sagm
Listening to hig advice on Andhra
Pradesh, I wag 1eminded of Sagm

SHRI N JOSEPH (Andhry Pra-
desh) It 1s justified to pay thanks to
the President for biinging i some
revolutionary changes the Government
proposes 1o introduce soon Specially
among them 1s the project of providing
jobs to 5 lakhs of educated unemploy-
ed Taking over of the wholesale
trade 1s another daring step for which
we should thank him But we are
surprised to see why the retail trade
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1s no. taken by the Government which
alone can control Lie piice rise and
provide jobs for lakhs of educated
unemployed It 15 a fact that tne
Government has done itg best to the
people under the presant circums an-
ces, but th~re 15 3 lot to do to remove
the poverty.

Moany of us expected a plan of action
from the President to eradicate 1he
caste system which 15 g dare devil the
country and which 1s destroying the
umty It 1s a pity to sze that no
men 10on hag been made to remova tune
social 1nequality existing belween
communities, spccially the heinous
practice of observihg untouchabilily
against a section of the society Legis-
lation alone does not help the prob-
lem It neads hear.y ccoperation .romr
all parties specially from the ruling
paity 1o arrang: a voluntary wvropa
ganda machinery to work against tnis
mequality Inter diming, inter mati-
r.ages etc should be encowmaged
Spectal priviliges and preferential
rights should be providad for the inter-
married couple and to their srogeny
in employment

Coming to the mention of Andhra
State, 1n the President’s Address we
all expeacted a dellaration of b.fuica-
tion as it 1s a n~cessity i1n the mntercsts
of both the regions and the Govern-
ment Here I shail try to narrate the
reasong for bifurcation Th. ‘eadars
of Andhra Pradesh tried to zmalga-
mate the two Sta es not giv ns credit
to the vast disparities existing 1n
social, economical cultural and poli-
tical conditions of the regions thus
amalgamated They thought that
language alon- cap bring them toge-
ther which proved to be a myth

The people in Andhra lived under
the British Raj where there were bet-
ter educational facilities, while the
people of Telengana had none under
the Nawab Raj which was g feudal
set-up Andhras have more 1rrigation
tfacilities while the people of Telen-
gana have negligible facilities due to
which reason Andhras could be better
off economically than their brethren
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As Andhras are economically better
off, they used to spend lavishly in the
capital, which increased the standard
of life causing disadvantage to the
people of Telengana in the capital
So, these disparities created suspicion
and hatred among the people of
Telengana, specially among the
employees 1n the Government ser-
vices These disparities and the con-
sequent suspicion und hatred forced
the leaders to create separate arrange-
ments at all levels

In the shape of the Public Employ-
ment Act, separation 1s brought in
the services in all the employments
excepting a few Consequently,
Andhias and Telenganas have separate
Chief Secretaries—one being called
Chief Secretary and the other, Assis-
tant Chief Secretary Both the
1egilons have separate budgets Peo-
ple ot Telengana have a regional
committee which acts ike a mimature
cabinet with full powers to girange
their affairs They have their sepa-
rate State Congress which selects its
own people while the Andhias should
be selected by the Joint Committee
In the capital itself people of Telen-
gona have their educational institu-
tions whereas there 1s no provision
for the childien of those Andhras who
ltve 1n the capital We have separate
water resources for each region The
common agency 1S only the Chief
Minister who was not above suspicion,
both 1n the case of Shr1 Brahmananda
Reddy and Shr1 P V Narasimha Rao
The second common agency 1s the
capital where the Andhras were forc-
ed to live as second-class citizens
The only common agency 1s the Gov-
ernor

While separation 1s existing in all
these main agencies and while sus-
picion and hatred against Andhras
was flared up 1n the 1969 separate
Telengana agitation by #1re political
power fighters, 1t has spread to the
rural areas also, because of Wwhich
humiliation was caused to Andhrgg 1n
several places All these factors go
to harden the hearts of the people of
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both the regions, specially Andhras
At this stage, the Mulk:i Rules judg-
ment and the consequent 5-Point
Fcermula get passeq in  Parliament
As this directly affected the service
conditions of N G Os, they started the
movement These N G Os enlighten-
ed the people of the injustices and
about the students 'who shall be
denied provision of jobs for about 25
years to come due to the present Act
Under such separate adjustments at
all levels 1n the same Government
and with such suspicion and hatred,
how 1s 1t possible to keep them 1n an
mtegrated State? Do such separate
adjustments 1n the same Government
exist 1n any other State of India?
When no similar circumstances exist
1n the other States why should some
argue that people of other States may
ask for separation?” The case of
Andhra Pradesh 1s entirely different
from that of other States as explamed
akove Hence, no othe; plan except
separation can satisfy hoth the regions
Hence, the students who thought that
their future 1s at stake because of the
present Act jumped into the agitation
with a slogan of separation Then
the Assistant Suigeons and Junior
Engineers whose services were not
mcluded 1n the Public Employment
Act but are now included in the pre-
sent Act jomed the agitation to save
their own skin

So, all these sections moved all the
Andhia people to join the movement
which was aplauded bv all the
females who took the 1lead in the
agitation At a later stage, all other
communities which remained inactive
for some time jJoined the agitation
and today there is no class commu-
nity or group or party which did not
j0in the movement

But as the goal of all parties, com-
munities, groups is only separation of
Andhra, they are forced to get them-
selves united But as this i1s an agi-
tation 1t 1s but natural to drag all the
sections into one front which repre-
sents people of non-violence, lawless
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elements and anti-Congress and anti-
Prime Minister elements who wanted
to make the best use of the opportu-

nity of the united desire of all
Andhras, namely, separation But
the Centre instead of taking imme-

diate steps to find out the reasons
and thus assess the situation and offer
a solution sent the CRP to suppress

the agitation The CRP.
6 PM killed several mnocent youth

and caused fear chaos in the
region because of which even the
Congress-minded people could not
come forward in support of the Con-
gress and the Prime Mimster The
people of Andhira who gave thumpirg
majority to the Congress, having full
faith in the policy of the Prime Min-

1ster, were pervlexed to see the
lethargy of the Central leaders
Hence, the Congress leaders joined

the people’s movement to save ‘on-
gress to keep the image of the Prime
Minister 1n tact and thus to secure

the separation by constitutional
methods Thus the agitation for
separation spread hike wildfire

throughout the State

Some argue that this 1s an anti-
national movement and a movement
against the Prime Mimister Let me
remind my hon fiiends that these
rich reactionary people anti-Indira
parties and anti-Congress people and
groups were there at the time of the
parliamentary elections and general
elections but all thewr united fight
could not succeed then If the large
majority of the people who gave
thumping majority to Congress were
not one Wwith the movement, these
1eactionery groups could not have
dared to lead the agitation When
all these forces could not defeat the
Congress in the last elections, how
can they do so without cooperation
of those labouwi communities, specially
the minorities like the Scheduled
Castes and the Scheduleg Caste
Christians If these people were not
in the movement why could not those
elected representatives come to their
constituencries where
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THE VICE-CHAIRMAN (SHRI
RAM SAHAI): How much more time
do you want? You may continue
tomorrow,

SHRI N, JOSEPH: I will continue
tomorrow. I want some more time.

MGIPND—RS 12033 RS—6-8-73— 570,
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THE VICE-CHAIRMAN (SHR1
RAM SAHAI): The House stands
adjourned till 11 o’clock tomorrow.

The House adjourned at
four minutes past six of the
clock till eleven of the clock
on Friday, the 23rd February,
1973,



